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1 2 3 4
20 Defence Services—~Army  315,95,08,000 1579,75,42,000 .
21 Defence Services==Navy $5,06,08,000 .. 175,30,42,000 .
22 Defence Services——
Asr Force . . 110,29,83,000 e 55L,49,17,000 .
23 Defence Servicese=
Pensions 29,49,91,000 . 147,49,59,000 -
24 Ga!pxtal Outlay on De-
ence Services . e 49,24,17,000 246,20,83,000
1316 hrs “That the respective sums not ex-
DEMANDS* FOR GRANTS-—1979-80

—contd
MINISTRY OF PLANNING

MR SPEAKER° The House wnll
#ow take up discussion and voting on
Demands Nos. 72 to 74 relating to the
Mmustry of Plarning for which 5
toury have been allotted

Hon Members whose cut motions to
the demands foy Grants have been
~circulated may, 1f they desire to move
their cut motions, send slips to the
“Teble within 13 minuteg mdicafing
4he seri] Rumbers of the cut riotions
Whey would like to move

Motion moved:

ceeding the amounts op, Revenue
Account shown 1n the Fourth
column of the Order Paper be
granted fo the President out of the
Coasolidated Fund of India to com-
plete the gums necessary to defray
the chargeg that will come i, course
of payment during tfie year ending
the 31st day of March, 1980, in res-
pect of the keads of demands entar-
ed in the second column thereof
agamst Demands Nos, 72 to 74 re-
relating to the Ministry of Plannung”

MhMlgM»%d&MdMMhthﬂuf

No.of Nams of Deeaad Anwunt of Demand for Grant  Amount of Demind for Grant

on account voted by the submiitted to the vote of the
Howse on 334979 House

| a 3 4

Revenue Revettue

. Rs.

72 Ministry of Planaing 40,000 . 2,01,000 .
73 Statistics . . 2,62,13,000 e 13,10,63,000 .
74 Panning Commmussion . 1,07,28,000 . 5,86,41,000 .

*Maved with the recommendation of the President.
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SERIL R VENKATARAMAN
Misdiras Sewth): Br. Spesker, Sir,
it will be ideal if a few things com-

the natfonal consenm®us. ~“There
are a fow things on wlhich we ghould
try to evolve a mational consehsus.
Ome is on national language; the
second is on national planning and the
third is on a national policy with re-
gard to our international relations.
That would be an idea) etate of affair
I am happy that wnotwithstanding
some criticism emanating from time
40 time from some of the freshmen in
the Janata Cabinet the Prime Mimister
end the Planning Commission have
ackmowledged that the thirty yearg of
®lanning in thig country have not
been a waste and that considerable
progress has been acfiieved @uring
thig period.

In fact, the Prime Minister in
answer to one of the Unstarred Ques-
tion said as follows:

“Over this period—that is, thirty
years after freedom—substantialk
advance hag been made in expand-
ing the economy, improving agri-
culfiiral productivity and diversi-
fying the country’s industrial base.
Despife rapid growth in population
a modest growth in per capita in-
come has heen maintained.”

The Prime Minister ag well as the
Flanning Commission, however, noted
that 40 per cent of the people are be-
lpw the poverty line and that for
eradicating poverty and unemploy-
ment a padical re-structuring af the
priorities and investmentg is called
for in the Sixth Plan.

13.18 hrs.
(M. DEFUTY-SPEAKER in the Chair)

8ir, the objectives of planning have
never been immutable and unchange-
able, They have beep changing ae-
wording to the peeds of the time.
Bliring the Mirst Plan the objective
Wik yinted o Ve ag follows:
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“To promote rapid risq in the
standard of living of people by
efficieny exploitation of the resource
of the country, increasing produc-
tion and offering opporfunities tos
all for gmployment in the gervice of
the country.”

Thus the First Plan did not lay any-
emphasis on equitable distribution.
The second Plan stated as follows:

“The benefits of economic deve-
lopment must accrue more and
more to the relatively under-privi-
leged classeg of society and there
should be progressive reduction of
concentration of incomes,  wealth
and economic power.”

Here the importance has been laid
on equitable distribution ang it has
been made one of the objectives of
planning. The Third Plan re-empha~
sised thig and stated thus:

“The economic activity must be
so organised that the testy of pro-
duction and growth and those of
equitable distribution are equally
met.”

Sir, Planping got disrupted betweea
1866 and 1969, owing to several rea-
sons—onea, the Pakistan war, and
the secend was, the unprecedented
drought for two years and the third
wag the heavy import of foodgrains
of the order of 25 million tonnes and
3.9 lakh baleg of cotion leading to an
adverse halance of trade, and finally,
to devaluation.

Therefore, under these adverse
conditions, the Fourth Plan get out as
its aim:

“The acceleration of the tempo of
development in conditiong of stabi~
lity and reduced uncertainties.”

The Fourth Plan took note of the
adverse conditions that preceded ¢the -
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¥Yramung of the Fourth Plan ang said
that the emphasic will now be laid on
self-rehance and that conditiong of
*stability must be emphasised more
than others. The FPlan proposed to
step up the tempo of activity to the
exten{ compatible wih mamntaining
stability and progros, towards self re-
hance. They did not fiame a need
bagsed plin but they said that the
plan must be cempatible with  the
maintenance of stability in prices and
in the economy At the same time,
Sir, the Plan reitcrated the objective
of equitable distribution in these
words

““The objective s not only to
raise the per capita income, but
also to ensure that the benefits are
evenly distributed, that disparties in
mcome and living are not widened
but narrowed and that the process
of economic development does not
lead to social tensions.”

Sir, the Fifth Plan document was,
somewhat cursory and in fact it did
not follow the usual pattern of the
wearlier plan documents and it dig not
«contain either an apparaisal or the
projections, Nevertheless the Fifth
“Plan document stated that the objec-
tive was the removal of poverty and
achievement of self reliance. There-
fore, if you look at the entire period
of planning up to the Fifth Plan you
*will find that though the emphasis
may have ghifted from production to
stability i prices, in ecomomy ete,
“the under-current of the entire plan-
ning is to ensure that there is an
equitable distribution of the wealth
-preduced in the country. Sir, there is
ran old rhyme which says:

We call our fathers fools;
So wise we grow;

‘And our wiser gons will call us
#0.

‘Trus to that tradition the Sixth
“Plan document findg fault with the
oariier plang and it states:
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‘The assessment of Indials wco-
nomic development over guarter;
of a ceatury of planning has indi-
cated gome fundamental failures.
The most important objectivey of
planming have not been achieved,
the objectives being, achievement
of full employment, eradication of
poverty and creation of equal so~
ciety.’

Sir, 1 have very carefully looked
info all the previous plap documents.
At no place do 1 find that eradication
of poverty was ever put forward as
the most important objective. I
underhne the word ‘most important’
objective. In the condilions of the
economy of our country it iz obvious
that 1t 15 not at all correct to say that
poverty would be eradicated or that
full employment would be provided.
All that we could do is to provide
greater employment, and fuller em-
ployment, than what already existed.
We could not by any stretch of ima~
gination have undertaken full em-
ployment. In fact, to the best of my
knowledge and experience, jt has
been possibly only in countries with
socialist economy and with total plan-
ning to achieve these three objectives
namely full employment, eradication
of poverty and creation of more equal
society, and nowhere else. Therefore,
while adopting a policy of democratic
planning, you must realise what our
limitations are, I we also hnow
attempt to do som which is be-
yond our capacity, as I said, the wiser
sons, the following Plenning Com-
missiong and successoy Governments
will call ugs the same way as we call
the past ones.

The plang have miscarried for seve-
ral reasons. I am repeating that here
because I find the same mistakes re-
peated in the 6th Plan and it appesrs
that the fate of this Plan will be just
the same as the previous ones. In the
first place, planning iy based un cer«
tain policiey enunciated in the Plam,
We find that the Government policies
go contrary and mwwetm to the
Plan policies. If ‘e Goverumen$



317 D. G. Min.

policy is contrary to its plan policy,
how do we expect that the plan will
succesd. I will illustrate the point
For instance, the 6th Plan document,
in Chapter 3, paragraph 30 says:

*There 15 a gtrong case for callng
upon agriculturists to make larger
coniribution iowardg fluiancmg  of
the large public gector development
outlays of the new Plan.”

They have said that the large in-
vestments made in  previous FPlans
have gone to larger agriculturistg and
they have ot made adequate contri
bution to the Plan develvpment and,
therefore, they shoulq make the larger
agriculturists, the well-to-do agricul-
turists, who have received the bene-
fits to make adequate contribution to
the development plans What do we
find here? The Government gives
concession to the larger agriculturists
by way of excise duty concessions to
the tune of Rs. 200 crores. Then,
again the Commission stated in Chap-
ter 3, paragraph 37:

“Fiscal action i3 necessary to mop
up for public sector a reasonable
share of the enormoug capital gains
in land and property values.”

Thig ig a point with which we agree,
but what is the Government doing?
In the lagt two years, they gave capi-
tal gaimg tax exemption and enabled
ull those people who had made pro-
Bt by way of capital gains to escape

income taxes as well a3 capital
#ains op that,

During the discussion or considera-
tion of the Finance RBill, I will not
only explain but will give concrete
instances of how the people have by
virtue of this exemption been able to
evade both the incometax and the
capital gains tax. I am now concern-
!dﬂnlyﬂﬁlﬂumdiclﬂon in
polity, When country needs re-
woltteny for its development and when
Peotle make capitel gains which are
oncepted the world us un-
witngd Increment and when taxation
ot capitid ghing in wecepted ss a villd,

*, .
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equitable tax, we give exemption far
two years. Now, we have revised the
policy whereby we are locking the
stableq afier the borses have left. All
those who have made capital gains
know thatl ihose concessions will not
last long. They have escaped the
iaxes

Then agamn, as regard direct taxes,
the plan document stated - 1n Chapter
3, paragraph 23:

“The vallous concessions in our
tax stiucture other than those
which stimulate middle income sav-
ings or labour-intensive or other
priority production, need to be re-
viewed and, if necessary, with-
drawn.” .

And what did the Government of
India do in the last 2 years? They
granted tax benefits to closély-held
companies. They granted benefits to
the Hindu Undivided Families; and
this year what they have done is to
take away the tax benefit for savings.
They have said that these people who
are saving, will not get the usual tax
benefit, which has been the sheet-
anchor of our policy with regard to
savings.

I must now say that there are 1 or
2 things which the Goverdnment have
observed—what the Planning Com-~
mission stated; i.e. the Planning
Commission wanted Rs. 13,000 crores
of taxation to be levied—Rs. 9,000
crores by the Centre, apd Rs. 4,000
crores by the States. In the first 2
years, they have levied taxes which
will now give ug somewhere about
Rs. 47,000 crores to Rs. 18,000 crores
in the five years.

I# you come to the financing of the
Plan, the resource for the Plan, the
whole Plan has been turned topsy
turvy and completely distorted by the
way in which deficii financing has been
resorted to. The Deputy Chairman of
the Planning Commission in an ad-
dress which he delivered even 2
days back at Ahmedabad, stressed
that after & very carefu] considera-
tion, he had limited deficit financing
to Rs. 222¢ crores in a Plan of
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Re. 60,860 crores, Decause he was
fully awure of the conseguences of &
large dose of deflcit financing on
prices and stability in the cowmftry.
And what have you done? In the
first two years, our deficit financing,
our deflcit hag come to Rs. 2,800—odd
crores—Rs_ 700 crores more than what
the Planning Commission envisaged
for the entire period of 5 years. And
if, at this rate, we go on incurring the
deficit, at the end of 5 years the deficit
financing will be Rs. 10.000 crores—
and the principal gource of resource
at the rate of Rs. 2,000 crores a year;
for the Plan wil] be deficit financing.

I will now come to another aspect,
and say how mistakes are repeated.
The bane of planning has been exag-
geration of targets, unrealizable tar-
gets and providing moneys for it; and
over-estimating the benefits, under-
estimating the costs and under-esti-
mating the gestation period. These
are the 3 reasons why, in my opinion,
the Plans have miscarried. And I find
that the same mstake 1S done in the
6th Plan also.

I will take only 3 or 4 instances.
The most important infra-structure
are Railways, Power, Stee] and Coal.
In respest of Railways, you will find
tiat in the 4th Plan period, the
Railways wanted that provision
should be made for an originat-
ing freight traffic of 280 million to
290 million tonnes, I had the mis-
fortune to predide over that sectivn in
the Planning Commission at that tune;
and we pointed out that it would be
physically impossible for them to
weach this 280 million to 200 million
tomnes of origineting trafic. Of
ocourse the ministries were powerful
and they carried the day and all that
we could do was that we could pro-
wide for 285 million tonnes and for
& million tonnes, we said that you
magt cover by way of improvement
and effici of getvices. You know
what the performance was. At the end
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of the Fourth plan period, it wik
only 200--210 jmillion temsves. We
spent a thousahd crore W rupess for
the purpose of providing wagons,
line capecity, repairg and &1l that for
280 million tonnes and them what
wag achieved was only 210 million
tonnes. That means that we spent a
lot of money infructuously. In the
fifth. plan the target was reduced
from 280 million tonnes to 250-—80
million tonnes. The sixth plan docu-~
ment says that in the year 1977-78
we could 1cach 240 million tonnes. It
will be very interesting because the
railway minister in his speech staled
that the “Railways hope to reach the
leve] of 205 million tonnes at the end
of March 19279", Having made provi-
sion for 280 million tonnes, having
made provision for 250 million tonnes,
now he comes to 205 million tonnes.
In this period about Rs. 3,000 crores
had been spent for carrying addi-
tional one million tonnes, Even {f
we had carried goods by golden
wagons, it would bhave cost less You
may say that it is our mistake. I
know the Prime Minister always
points hig finger at me. But I say:
you are repeating the mistake. 1 am
pointing this out because we do n>t
seem to learn from experience. From
205 million tonnes the provision we
have made in the sixth plan is 300—
310 million tonneg and Rs. 3000 crores
for that purpose. How do you think
that the plan will ever succeed? This
exaggerated target of 310 milliom
tonnes against 205 million tonnes iy
the beginning of the plan yesr is a
colossal waste, We do not learn any-
thing. 1 think my successors in office
must have been pressurised by the
railway ministry to agree to 300 mil-
Hon tonnes or 310 miflion tonnes and
to provide money for it,

I will ‘ake the next impartant in-
frastructure—power. In the fourth
plan we provided Rs. 1255 erores for
additional geperation of 9.26 million
kw, Our performance was just haif.
We gpent the whole money; in 1
we spent a little more, We produ
4.28 million kw. In the fiith plan we
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provided 4394 crores for an additional
125 million kws; our performance
upto 1976-77 ig 8.5 million kw. Only
this morning we have been given this
paper. 1 do not want to proiest. But
how do yvu expect people to come
and speak in Parliament on planning
if the annual plan review 1s deliver-
ed to us today morn'ag at 10 O’clock.
Anyway 1 have triad lo go througn it
and I find that *he total comes to
10.5 kws; about 2 million kws  has
been ailded. With this experience,
what do we do jn the 6th plan? We
provide for an investment of Rs. 3750
croreg for « target of 185 million
kws, that is to say, an annual increase
of 3.7 nullion kws ag againt our pet-
formance 1n the past of 1.5 or 2 mil-
lion kwy;; a year. This is certainly onc
of the ways in which moncy is
wasted. We just exaggerate the target
What happens is, we have a routine,
a rut—we think svery plan must be
double the previous plan. So, the m:-
nistries double whalever they have
not done but asked for, in the pre-
vioug plan. They double the targets
and double the allocationg and insist
on it. The Planning Commssion
makes some adjusiments heie and
there and the plan comes out. Other-
wise, would any person with any

knowledge of power  generation—I
have handled power generation in my
State for 10 years—do this? Due to
various conatraints (ike delays n
civil works, BHEL equipment, elc.,
we have never been able to add more
than 15 m. KW in this country. Now
things have improved and we can
make 2 or I am even willing to say

you can go up to 2.5, but how
on earth do you expect that 3.5 or
3.7 million KW will be added annu-
ally on an gverage, taking it o a
total of 18.% milion XW? This is the
Téuson why our plans fail, Targets
are exaggerated, money is provided
lavishly on that basis and the whole
thing fails. I cap give instances os to
how varioug projects have been over-
' estimated with regard to their benefits
but thefr costs are under-estimated
snd gestation period is  under esii-
mated, to get them pushed into the

»
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plan. The Planning Commission will
say that they are not viable and they
do not satisfy the tests of viability.
Therefore, deliberately the depart-
ments and ministries try to  under-
estimate the cost, undar-estimate the
gestation period and put it up. The
result is. you never perform what you
have planned.

I will refer briefly to coal. It is the
same story. In the fourth plan, we
provided fs. 110 crores and targeted
for 93.5 imllion toanes, but achieved
only 78.17 million tonnes. In the Afih
plan_ we provided Rs. 1025 crcres,
targeted 1or 135 million tonnes, re-
duced it to 124 million tonnes but
performed only 103 million , tonnes.
Now we are agoin jumping in the
sixth plan 0 a target of 150 millien
tonnes, with a provision of Rs. 1850
crores. Even for spending paise, ree-
ple will think half a dozen times but
in planning crores have no meanmg!
The same thing in steel. The fourth
plan target was 3.1 million tlonnes,
but achievement was 1.4 m. tonnes, In
the fifth olan_the tarrget was 9.4 m.
tonnes but achievement was 773 m.
ionnes. In the sixth plun, we want lo
jump from 7.73 to 11.8 million
tonnes. I am afraid the plan carries
with it the seeds of (ts own destruc-
tion. Eixaggerated targets, lavish in-
vestment ~f{ money on that all these
things are going fo iake tne plan the
same way 2s in the past,

MR DEPUTY-SPEAKER: You
have already taken half an hour. 8
minutes are left{ for your party.
There are 4 more names. I wonder
whether you will leave any time for
the other speakers!

SHRI R. VENKATARAMAN: 1
just wanted to make one point about
employment. I will try to finish in
two minutes. The new sgtrategy of
planning provides employment as a
short term reHef measure and not as
a long term plan measure. We can
give short term employment for the
people by giving them additional em-
ployment by way of small rural
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works, by way of small industrics,
irrigation works_ctc. But this wnil
not golve the problem of unemploy-
ment, My reason is this. The poverty
of India js based on the pressure of
population on land. 73 per cent of
the population of India are living on
iand. On an economic holding of 3
acres, lel us take for extmple, there
are seven persons. This land can be
cultivated by five persons, the other
two are adding nothing to prcductivity,
In fact ;n economic jargon you wail
say thay ilie marginal productivity of
agriculture labour is zero. Thercfore,
if you want poverty to be removed,
fifty per vent of the population of
India must live on land and the other
fifty per cent must have employment
in industry and in the tertiary sector
and that cannot be done except by
industrialisation on a massive scale,
notwithstanding it temporary diffi-
culties, notwithstanding the periods
i which one will have to go through
maladjustments, massive scale of in-
dustries, large scale, medium  scule,
small scale, all deovetained together.
Do you {hink that you can solve this
problem by giving unemployment re-
lief here ond there and everywhere
ag you have tried to do? In that case
1 am afraid you are going to
take this country backward. All the
progress that we made in these ycars
will be reversed and the country will
take years before it can recover from
this shock. My own experience is
that industrial development takes
more people out of agriculture to
industry. 1 know the thesis which
the Planning Commission has given
in the paper, saying in these years it
hag not been done. But that must be
explained in relation to the growth of
population. Percentagewise it has not
gone up but in physical terms the
number of people employed in indus-
iry has gone up, Therefore, what we
want for this country is not a plan
which is confined only to or empha-
sises only the rural employment but
massive gcmle of industrisliation in
which there will be large, medium
and small industries, and cottage and

MARCH 28, 1879

of Planning 324

rura] ir dustries, all dovetailing into
each other. It is only that approach
that will golve the problem of un-
employment, the present approach will
not.

SHRI P RAJAGOPAL NAIDU
(Chittoor': I beg Lo move:i—

“That the demand under the head
‘Statistics’ be reduced by Rs. 100"’

[Need for strengthening com-
puter system (1)]

“That the demand under the head
‘Statistics’ be reduced by Rs. 100.”

[Failure to prepare rural inJi-
ces to know the economic position
of the rural masses(2)]

“That the demand under the hrad
‘Statistics’ be reduced by Rs. 100.”

{Failure to set up more centrer
for compiling ronsumer price in-
dex (3)]

“That the demand under the head
‘Statistics’ be reduced by Rs. 100.”

[Failure to provide more funds
for research in Statistics (4)]

“That the demand under the head
‘Statistics’ be reduced by Rs. 100.”

[Failure of National Sample
Survey Organisation to collect
the cost of cultivation every year
in diferent regiong of the coun-
try for principal crops (5)]
“That the demand under the head

‘Statistics’ be reduced by Rs. 100.”

[Failure to modernise the data
processing facilitieg (8)]

“That the demand under the head
‘Statistics’ be reduced by Rs. 100.”

[Nced for starting a Statistical
Institute (7)] '

“That the demand under the head
‘Statistics’ be reduced by Rs. 100

[Need for stremgthening the
National Sample Survey Organi-
sation (8)]
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“That the demand under the head
‘Statistice’ be reduced by Rs. 100.

[Need for surveying unempioy-
ment and underemploymeut in
rural areas(9)]

“That the demand under the head
‘Statistics’ be reduced by Rs 100.”

[Need for surveying the posi-
tion of handlooma industry and
other cottage industries in villa-
ges (1H)]

“That the demand under the head
‘Statistics’ be reduced by Rs. 100(.”

[Need for studying the acute
housing problem in  villages
(11)]

“That {ie demand under the head
‘Planning Commission’ be reduced
by Rs 100.”

[Need for surveying importuut
resources of the country (12)]

“That the demand under the head
‘Planning Commission’ be reduced
by Rs. 100.”

{Failure to plan the human re-
sourceg (13)]

“That the demand under the head
‘Planning Commission’ be roduced
by Rs. 100.”

[Failure to have a
planning (14)1

“That the demand under the head
Planning Commission’ be reduced
by Rs, 100

scientific

[Fixing up wrogg priorities
panning (15)]

“That the demand under the head
‘Planning Commission' be reduced
by Rs. 100

[Pailure to elicit public co-
operation for the speedy imple-
mentation of the plan (18)]
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“That the demand under the head
‘Planning Commission’ be reduced
by Rs. 100.”

. [Failure
plang (17)]

SHRI DHIRENDRANATH BASU
(Katwa): 1 beg to move:—

“That the demand under the hesd
‘Planning Commission’ be reduced
by Rs 100"

[Fatllure to survey importiant
resources of the country (18)]

“That the demand under the head
‘Planning Commission’ be reduced
by Rs 100.”

[Failure in planning human re-
sources (19)] v

“That the demand under the head
*Statistics’ be reluced to Re. 1.”

to prepare district

[Failure of the Computer Cen-
treg which are required to pro-
cesg data for various Govern-
mental Organisations and Public
Undertakings located in and
around Delhi, to provide advi-
sory scrvice and training facili-
ties and to deal with special
problems and undertake studies
in computer application and sys-
tem (46)]

‘“That <he demand under the head
‘Statistics’ be reduced to Re. 1.”

[Failure of Central Statistical
Organisation in  meteorological
work including standardisation,
preparation of accounts and pub-
lication of reports on annual
survey of industries, economic
census and other surveys (47)]

“That the demand under the head
‘Statistics’ be reduced to Re. 1.”

[Failure of the Central Statis-
tical Organisation in compilation
of consumer price index of non-
plan and casual employees, co-
ordination of statistical activities,
training of statistical personnel
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and maintaining laison with -
ternational agencies (48)]

“That the demand under the head
‘Statistics’ be reduced to Re. 1.”

[Failure of Orgamsation for
extending technical advice
evaluation metorology (48)]

“That the demand under the head
sStatistics’ be reduced to Re 1,”

[Failure of the Central Statis-
tical Orgamsation, National Sam-
ple Survey Orgamsation and the
Indian Statistical Institute lo pre-
pare rorrect data on  econonic
census and survey and for socio-
economic surveys and other alli-
ed ,chemeg of Nasiional Sample
Survey Organisation (50)]

“That the demand under the head
‘Planning Commussioa’ be reduced
to Re 17

[Failure of the Programme
Evaluation Orgamsation for un-
dertaking and conducting prob
lem oriented enquirieg and status
of jmportant development pro-
grammes at the community level
with a view tp studying their
progress (51)]

SHRI GIRIDHAR GOMANGO
(Koraput): I beg to move*

“That the demand under the
head ‘Planning Commussion Le
reduced to Re 1"

[Failure to stop the explmita-
tion of tribalg by the vested in-
terests though ihere are pro-
grammeas of sub-Plan under Five
Year Plans ammed at this but
due to lack of .allocations, ap-
proach, attitude and simple ad-
muistrative machinery for these
areas the reality of the problem
is yet to be realised hy streng-
thening the administraiion of
trbal oreas. (20)]

“That the demand under the
head ‘Pilanning Commission’ be
reduced to Re. 1.*
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[Failure to obtain the tribal
sub-Plan Project Reporig hom
the States for approval m lme
and implement the programmes of
mntegrated 1inibal  development
projects by placig the funds
from the State sectors, Central
Ministries, Central assustance aund
mstitutional financeg to  achieve
the aims and objectives of the
sub-Plan. (21)1

“That the demand under the
head ‘Planning Commussion’ be
reduced to Re 1

[Failure to earmaik  fuuds
from the Central Minwstiies Ior
tribal sub-Plan areas though the
Fifth Plan and two Annual Plans
under the Sixth Pian are already
over (22)]

“That the demand wunder the
head ‘Planming Cormmission’ be
reduced to Re 1"

[Failure to identify the prob-
lems of {ribal areas/people by the
Central Minustries and to (ake
measures 1n this cegard to release
fundg to the Stateg for the tribal
sub-Plan Areas (23]

“That the demand under the
head Miustry of ‘Planning’ be re-
duced by Rs 160"

[Need for starting statustical
mstitute for tribal areas to train
the officers to collect the datag in
more scientific way. (26)]

“That the demand under the
head Mimstry of ‘Planning’ be re-
duced by Rs, 100.”

[Need for surveying unemploy-
ment and under employment n
tribal areas of the country, (27)]

“That the demand wunder t‘e
head Mimstry of ‘Plannimng’ be re-
duced by Rs. 100.”

[Need to collect, coordinste
and analyse the development sta-
tistics 0 tribal sub-Plan areas as
there is no such statistics avail-
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able in the Stateg and Cenire of
these areas. (28)]

“That the demand under the
head Mivustry of ‘Planning’ be re-
duced by Rs. 100~

[Need for immediate survey and
investigation of natural resourves
in hill and tribal areas of tlLe
country to exploit for the deve-
lopment of these backward areas
(29)]

“That the demand wunder the
head Miaistry of ‘Planning’ be re-
duced by Rs. 100.”

[Need to collect information
from the Stateg about the per-
centage of development so {far
made by them in the tribal areas
compared to other areas of their
state in different sectors and de-
partments and the reasong for
the neglact of these areas in Five
Year Plans and Annual Plans of
the States. (30)]

“That the demand under the
head Ministry of ‘Planning’ be re-
duced by Rs. 100.”

[Pailure to give instructions
for utilisation of the allocated
funds of differcnt departments of
the States Governments for tri-
bal areas before the end of the
financial year (31)]

“That the demand under the head
Ministry of ‘Planning’ be reduced
by Rs. 100

[Need for change of financial
year from Sist March to  15th
June in order to utilise the funds
for rurg] development and tribal
development without diversion
of funds or lapse of funds, as the
extended period is suitable for
the execution of the programmes
particularly of these areas. (32)]

“Thet the demand under the hesd
1]
to Re. 17 be reduecd

[Fallure to implement the re-
tommendations of  Working

Groups on Tribal Development
Harijan Development and other
recommendations relating to the
development of rural and Back
ward Areas (43)]

“That the demand under the head
‘Planning Commission’ be reduced
to Re. 1.”

[Failure to realise the role c¢f
representatives of the people
the formulation and implemen-
tation of plan programmes. (44)]

“That the demand under the head
‘Planniag Comnussion’ be reduced
to Re 1

[Need to constitute a separate
sub-Plan Commission in the
Planning Commission for the
Tribal sub-Plan Areas, Backward
Areas, Rural Development  Hill
Areas Development and for wea-
ker sections to go into delails of
the problems, planning and per-
formance in these areas. (45)]

SHRI MANORANJAN BHAKTA
(Andaman and Nicobar Islands): I
beg to move

“That the demand under the head
Mmistry of Planning’ be reduced
by Rs. 100.”

[Failure to have proper plann-
ing machinery for the Union
territory of Andaman and Nico-
bar islands. (24)]

“That the demand under the head
Ministry of Planning’ be reduced
by Rs. 100.”

[Failure to have ground root
level planning machinery for
ensuring food ghelter and edu-
cation throughout the country.
(25)]

SHRI KUMARI ANANTHAN (Na-
gercoil): 1 beg to movei—

“That the demand under the head
Ministry of ‘Planning’ be reduced to
Re. 1.7
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[Failure to provide funds in the
1979-80 Budget for Ganga-Cau-
very Link-up project. (38)}

“That the demand under the head
‘Planning Commissicn’ be reduced
to Re. 1.7

[Failure to prevent the Guvern-
ment of India from retaining a
brokerage of 20 per cent or to
from the foreign aid and loans
received for schemes in the
States. (39)]

“That the demand under the head
‘Planning Commission’ be reduced
to Re. 1”

[Need to disassociate the Mi-
nisters from the Planning Com-
mission and to make it an ex-
clusive body of Planning and Eco-
nomic Exports. (40)]

“That the demani nunder the head
‘Planning Commuission’ be reduced
to Re 1”7

[Failure to get explanation trum
the State Governments for keep-
ing huge unspent Plan funds to-
talling Rs. 336 crores e.g Tamli

Nadu 62 crores; Gujarat 60 crores

and Assam Rs. 90 crores. (41)]

“That the demand under the head
‘Planning Commission’ be reduced
to Re. 1.”

{Need to create an independent
organisation to supervise the im-
plementation of Plan schemes.
42)]

MR. DEPUTY-SPEAKER: The cut
Motions are before the House,

SHRI JAGANNATH SHARMA
(Gadhwal): Mr. Deputy-Speaker, 1
was hearing with rapt attention the
speech of Mr. Venkataraman. I was
thinking that praise and apprecistion
would not be forthcoming from him
but at least a kind word would be
spoken about the new plan, which the
janata government the hon. Prime
Minister and Planning Minister have
given to the natlon, They have given
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a new concept of planning in this
country. This is the first attempt after
independence when the Goverument is
trying to achieve social justice by
translating the social ang econo-
mic goals inlo national programmes
as enshrined in the Directive Prin-
ciples, This innovation i5 sought to
be achieved primarily by two me-
thods, firsily, the rolling plan con-
cept and the other, integrated plann-
ing at the wblock level

Shri Venkataraman stated the tar-
gets and acievements of the First,
Second, Third, Fourth and F:fth Fne
Year Plans and, on the basis of that,
he has stated thai the sixth Plan is
going to be a failure, Well, he did
not bother to understand, to try and
1ead the latest literature on this say.
ing that so far ag the Third, Fourth
and Fifth Plan priorities are concern-
ed, they were disrupted in his regime
because of inflatton It is only to
check this failure that the rolhng
Plan concept has been brought in.
The rolling Plan concept does not
mean review of the Plan year after
year it only means review of the tar-
gets. The object of this is to
strengthen the implementation
machinery.

1 do not want to dilate on power,
irrigation and other subjects, but I
would certainly like to emphasize that
the thrust of the entire Plan i1s on
agriculture and rural industry, I
would not like to deal with social ser-
vice, the infra-structure poverty, un.
employment, science and technology
etc, because there is very little time
at my disposal. Therefore, I would
like to confine myself only to the
planning of the hill areas,

It cannot be disputed that 28
(Twenty Eight) years of planning
have brought substantial economic
development in the country but it has
also to be admitted that the hilly
areas have remained neglected, While
the Planning Commission agrees that
there should be & specially
evolved for the development of the

'
‘
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hilly regions, in practice very little
effort has been made to find out the
correct approach for the development
of the hilly regions, in sympathy
with the aspirations of the people
living there. Very little . ttention has
been paid to the appalling condi-
tions and the shocking poverty in those
areas. In fact, considerable investments
woulj be needeq before the hilly re-
gions of this country can come at par
and upto the level of the rest of the
country.

The Himalayas have unique fasci-
nation for its grandeur and glory, It
is very rich in hydro.electric poten.
tial, in fruits, mineral wealth, forest
wealth and other natural resources.
The untapped potential and the hidden
wealth of this region are a hope and
a challenge for the future generation.
But the tragedy is that, what to speak
of the rusources being touched, they
have not even bheen surveyed. The
most important activity in today’s de-
velopment viz. industrial development
has not even seen the light of day in
these areas. The people there are
still in a state of complete isolation,
The result is that the per- capita in.
come of the hilly areas today is the
lowest in the country. The employ-
ment potential there is practically nil.

It is regrettable that all the plans
for these remote areas are prepared
by people sitting at Delhi or at the
State headquarters, on the basig of
statistiecs prepared by the same
Bureaucratic sources, who have either
no knowledge or very little knowledge
about the resources and the needs of
the people. The result is that, so far
as planning with regard to hilly
areas is concerned, s neither re-
source-based nor need-based,

So far ag Central assistance to
hilly areas is concerned, 1 can de-
finitely gay that it is discriminatory.
There is no substantia]l reason, no
rational basis for dividing the entire
hilly areas into four regions, The
first is Special Category States which
are Jammu and Kashmir, Meghalaya,
Manipur, Mizoram, Nagaland and
Tripurs, This means they are exempt.
ed Btates, of preexempte] States !
thowld say, Thiy also means that
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after meeting the requirements of
these States. the balance out of Rs.
800 crores provided in the Plan would
be utilised or spent on other States. If
nothing is left, no assistance for
other areas. The next is Himachal
Pradesh which is purely a hilly State,
and has to depend on its own resource
endowments, except for the three dis-
tricts of Kinnaur, Lahaul and Spiti
where there is 90 per cent grant and
10 per cent loan. The th'rd are Iden-
tified Hilly Areas. We have not got
in the category 8 districts of U.P. 2
districts of Assam, Darjeeling in West
Bengal and Nilgiris in Tamil Nadu.
The fourth category consists of the
ghat arcas. They fall in Maharashtra
Goa, Karnataka, Kerala and Tamil
Nadu,

According to the Gadgil Plan, the
Central assistance was to be divided
on five considerations: 60 per cent
was on the basis of population, 10
per cent on the basis of per capita
income, 10 per cent on the basis of
tux effort. 10 per cent on the basis of
continuing schemes with regzard to
irrigation and power projects which
are incomplete or yet to be completed,
remaining 10 per cent on the basis of
special difficulties or special circum.
stances.

I would like to conflne myself to
the hilly areas of U.P. because parl of
it falls in my constituency. Snow,
heavy rain, poverty, difficult terrain,
strategic importance on the basis of
all these combined together, U.P, hilly
areas should have been put in the
special category status, or at least a
sub-plan should have been prepared
by the Planning Commission on tihe
basis that they had adopted for the
Ladakh region of Jammu and Kash.
mir. What has the Planning Commis.
sion done? The Planning Commission
has modified even the Gadgil formula
slightly to suit the ghat areas in the
sense that weightage has been given
to arem and population in the ratio of
75:25, whereas for the U.JP. hilly
areas the ratio is 50:50. This im.
balance In distribution of resources
has completely ignored that area. The
standard of living is the poorest there.
You cannot imagine under what con-



335 D. G. Min,

ditions they are living over there, and
of course the per capita income, as I
have already said is the lowest in the
country.

I would hke to mention the area
and the population and also the out.
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Jays for the hilly areas, wich will give
an indication that thig distribution is
neither on a national basis nor on the
basis of any norms prescribed by the
Planming Commission or even by the
Government.

State Alca Population
(1000  8q. ks.) ( )
1971
Jammu & Kashmir | . . . . 2222 452
(includs atea
under 1llegal
occupation of
China and
Pakistan for which
census was not
taken)
Himachal Pradesh . . . . 55 7 6
Uttar Pradesh (8 hall dlstn(ts) . . . . . 51 1 gg 2
Arunachal Pradesh | . : . . . 83 6 4° g
Assam (2 districts) . . 15 2 4
Meghalaya . . 22 b 10" §
Maoipur . 22 4 10-7
N, nd . . . 16 5 52
Mizo Hills . . . . 21 00 3" g
Tripura . . . . . . 10 5 15
'l‘u'mlNldu . . . . . 2 5 49
West Bengal . . . . . . 224 48

As regards Plan allocation. U P.—~—104
crores, Assam—24 crores, West Ben-
gal—15 crores, Tamil Nadu—7 crorcs
and Western Ghats—Rs 20 crores
This was the Fifth Plan outlay for
1974—79. So far as 1978.79 oullay
is concerned, U.P.-—-31 crores, Assam-~—
8.91 crores, West Bengal—-3.77 crores,
Tamil Uadu—235 crores and Western
Ghats—77.26 crores This division of
the Plan outlay and the comparative
figureg that I have just stated with
regard to population and the aiea
would not justify the division of Rs.
800 crores., There is no norm, there
is no basis,

1400 hrs.

As regards the State Plans, West
Bengal has to look after only gne dis.
trict, Darjeeling Tamil Nadu can pay
special attemtion to one district, Nil-
giris, but how is it possible for a big
State of U.P. to pay special attention
40 8 districts? It is not the problem
of hill areas alone. There is the pro-
blem of three backward regions, hill
region of U.P. congisting of 8 distriets,
6 districts of eastern U.P. which have
already been declared hackward and
8 districts of Bundelkhand region,

Again, there 1s anoither misfortune
and that 1s the political pressure, All
the ML:As combined m U.P. legisla.
ture of all the 8 dustricts hardly eom-
pare 10 those of one or two districts
of eastern U.P, The result is that even
at the time of allocation of grant for
the development of hill areas, the
claim is ignored, the legislative pres-
sure or political pressure, whatever
you cal] it, not ‘forthcoming at the
requisite time. So, to expect that
there will be a special plan by the
U.P. Government for those B gdistricts
would be wrong.

In the end 1 would like to say that
the following should be done by the
Planning Commission and the Govern.
ment of India for the development of
hill areas. Firstly the Government of
India should establish a special depart.
ment for the hill areas development
which will coordinate the activities of
different hill areas of this country,
Secondly, U. P, hill areas should be
given the status of a special categary
State or a sevarate State like Hima-
chal Pradesh or, In the alternative, a
sub.Plan ghould be prepared on the
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lines we have done for Ladakh in
Jammu and Kashmir. Thirdly, the
U. P. hill areas should be entitled tc
80 per cent grant and 10 per cent loan
on the pattern of special category
States,

Omne of the most important thing is
with regard to the railway lines, There
cannot be any industrial development
unless there is railway line in the hill
areas. The survey was made as far
back as in 1929 by the Britishers. That
survey is still here in the records of
the Archives and the Railway Minis-
try. From 1929 til} today, even the
survey of the railway line of the hill
areas has not been made. This was
known as RKP Ralwav, Rish kesh
Karna Prayag railway. That means,
in 1929, they could visualise the forect
wealth, the mineral wealth, the her-
barian wealth and so many other
things in the Himalayan region—whut
Kalidas has said in his own epics and
in his granthas. You have not even
touched the Himalayan region ot
all. So. the first thing for the indus-
trial development should be that
there must be a railway from Rishi
kesh to XKarnaprayag and fiom Kar-
naprayag to Ranikhet, Almora and
Ramnagar. That will ‘ncrease com-
munication facilities and help discover
hidden sources of wealth in the Hima_
layas.

Fifthly, a priority should be given
to employment-oriented schemes. But
the most important employment.
oriented scheme in the hills is the
construction of roads. You cannot
expect to provide employment there
except through construction of roads,
and that should be taken up as early
as possible with the maximum Cen.
tral assiftance that Government can
provide for building of roads.

Bixthly, the land available for cul-
tivation js very limited. But horti
culture and tourism have a great
potential for development. Tourism in
Radri #and Kedarnath, where Hindus
{rom .all over the world go for salva.
Hon and which are known for their
beauty and grandeur, should have
been developed on the lines of an
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industry. You would be surprised to
know that last time when 1 went
there, 1 saw about 3,000 persons, in-
cluding ladies and children, stranded
on the road; there was nothing on the
roadside by way of shelter, Even the
chatti tourism, dharmasala tourism
and huts which were constructad long
ago when there was no motorable
road and which used to provide shel.
ter to the people are no longer there,
Today there is no Janata hotel or res-
taurant or rest-house or anything of
that gort on the entire route from
Rishikesh to Badrinath. I hope Gov.
ernment would take up this matter
seriously ang will not depend only on
the Tourism Department for this pur-
pose, I would request the , Planning
Department, the Planning Commission
and the Prime Minister 10 see that
the difficulties which people m that
area are facing are removed.

During the Fifth Plan a total sum af
Rs. 170 crores was provided for the
hill areas. In the current Plan, after
meecting the requirements of the
Special Category States, only Rs, 235
crores—even that is not certain—have
been provided, This amount is quite
msuffictent. The total arey compris-
ing of the hill areas is one-sixth of
the country. Therefore, if not one.
sixth, at least one sixtieth of the total
plan allocation should be spent on the
hill areas.

I thank you very much, NMr. Deputy-
Speaker, for the time you gave me,

SHRI T. A, PAI (Udipi): Mr,
Deputy.Speaker, Sir, let me congra-
tulate the previous speaker, He bhegen
by saying that the Sixth Plan was a
perfect Plan and came to the con-
clusion that it had avoided so0 many
things that he had pointed out.

I think, Mr. Venkataraman spoke
with considerable experience having
been a Member of the Planning Com~
mission once.

Once we have decided to have a
Plan, we may have differences on the
emphasis that we should lay, put it
represents a broad consensus as to
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how the nation should go in a period
of five years. So, it 1s not a question
of calling it a Congress Plan or a
Janata Plan, Ultimately it is the
nation’s Plan. Personally I believe
that we suffer merely because we do
not have a national goal. A Plan,
after all, should represent what we
would like to achieve during the five
years. And for a developing country
like ours, time 1s one of the most im-
portant resources that we have. But
do we feel or have we ever felt {hat
way? I am afraid, not. Because
every Plan ultimately converts itself
into a catalogue of schemes either in
agricuiture or in industry, and we
measure our performance in t{erms of
the money spent, Therefore, it is
always possible in this way to point
out that we have been able to achieve
a five per cent growth or a ten per
cent growth over the previous years

14.08 hrs.
[Dr. SusHiLA NAYAR in the Chair)

But, I think, for a developing coumn-
try like ours with the serious chal.
lenges that we are facing, we should
have anuther yardstick to measure
i.e, how much remains to be Jone.
And if we are humble enough to use
that yardstick, we will iingq that what-
ever we have achieved does not seem
to be of any significance at all because
what we have got to achieve with all
the problems of increase in popula-
tion and poverty and unemployment
would appear to be very large and it
calls for a greater effort on the part
of the nation, a greater determina.
tion an.' a greater will also. I feel
that no emphasis on these non.econo-
mic factors has been laid as much as
should be. We have been only feel.
ing that it is only spending of money,
investment of money, that can solve
wr problems. But I think, even the
great Victorian virtues, which Samuel
Smiles preached, of hard work, of
perseverance and of a rlean public
Hfe are totally relevant for develop-
ment, without which millions of dol
lars or rupees that we are going to
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spend will go down the drain, 8o,
ultimately, for whom is this planning?
Plannung is for the man, And if
planning is only creating an infra.
structure and man remaing the same,
the society remains the same, I do not
think that we can achieve much pro-
gress. But what does that also mean?
Madam, while I do not decry eny
attempt to have a four per cent or a
five per cent growth rate,—I do not
quarrel over it because I think we
should strive our best and I do not
even quarrel over our having larger
targets fixed but what I quarrel over
1s the little performance and the
little achievement because the larger
targets should compel us to work much
harder than what we are doing. Un.
fortunately, that is not the way. I do
not agree to lower the targets. 1t is
something like this, Instead of
reaching the Mount Everest, it is
easier to reach a hill.top Therefore,
let us have our sights lowered so
that at least we can tell the people
that we have achieved something. I
would like to ask: what is our con-
cept of this Plan? The Five Year
Plon indicates the total sacrifices that
the nation should make in order that
we may achieve what we want to
achieve. But. unfortunately, every.
body thinks that the Five Year Plan
is rather a plan for distributing o1l
kinds of schemes to various areag in-
cluding my constituency. I am con-
cerned with how and what sacrifices
in terms of taxes of finances or mobi.
lisation of resources the nation will
have to make. So, under these cir.
cumstances, it has become more a
political gimmick of the Planning
Commission and of any plan, In the
Second Five Year Plan we talked a
great deal of rural development. Now
we have to wait for this Bixth Plan
to say the same thing. because what
we say and what we do have nothing
to do with each other.

Madam, I am reminded of the story
of a rat which was always being
harassed by a cat and it did not know
what to do. Tt went to the owl, the
wise bird it i5. The owl saif, "t is

4
S 4
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easy. You bascome a cat yourself.
The rat went away and in spite of
its best efforts, it could not find a
way to become a cat. So the next
day it went back to the owl. The owl
got very much annoyed and the owl
said, ‘I am only to give a policy de-
¢'sion. Implementation 1s your busi.
n 3’ Similarly, as a nation we are
v,y good in drawing up the Plan
hwir when it comes to the question of
implementation, we find we are now-
here, Take for instance To-day's
papers say that the cost of the two
fertiliser plants is being doubled be.
cause therre are no decisions taken on
them, Madam, who is going to be
punished in this country for the total
escalation of costs because we are in-
deessive and because we postpone de-
cisions” Even a wiong decision would
have been much better because it
would have shown a greater deter.
mination on the part of the Plan Im-
plementation Madam, the world i=
becoming very small, I do not think
we can plan in isolation. Does the
Planning Commission envisage what
may be the world conditions which
woulg affect us? Take *he case of oil
Crude oil is going to be expen<'ve Al-
ready there are dislocations and diesel
o1l is not available in some parte of the
country I wish the government takes
the nation into confidence and tell us
that this is going to be a serious pro-
blem. Let there not be any white.
washing because the nation will have
to know the truth that we cannot
afford to buy crude oil at a high
price and make our entire economy
suffer. That is why we wanted 1o
have a fuel policy. Now, I find the
Planhing Commission is thinking of
having a committee to decide the
fuel policy for the country. We have
been having committees and 1 think
during our' time also we had these
committees and we decided that this
should be our fuel policy that wher-
ever coal could be used, ofl shou'd
not be uged, But now T find oil is
being used even to transport coal be-
tause the Rallways are not moving it.

I must point out. Madam there
« historical

hos bewn difference of
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opinion between the Railway Minis.
tary and the Coal Ministry and I do
not think we will be able to solva it
unless these two Ministers in charge
are given the responsibility by the
Piime Minister—either to see that
they succeed or they get out. Unless
you do that, I do not think it will
solve the problem because this nation
cannot live on a lie base, it will have
to work on performance, What the
Prime Minister hag rightly pointed
out to the public sector executives
that if they do not perform, they
must go, I thing, would equally apply
{0 all the Ministers who are in charge
of the public sector and if they do
not function they will have to go.
The nation will have to demand the
highest price from them because
some time some of us are put like a
rock in the course of a rniver. We
might divert the entire course of the
river because we do not function and
unless the rock is removed from the
river it cannot flow.

The nation's problems are becom.
mg bigger and the world is becoming
smaller. Then, secondly, take the
planning process is it responsive to
tha speciic needs that might arise
from time o time? I am for the rolling
plan concept If we are prepavrej to
face the truth, it might solve some ot
the probelms. If there are specific
problems coming up in different areas
of tha country like Kerala and West
Bengal where the problem of unem-
ployment is serious, what is the ure
of having an employment scheme for
the whole country? In all other
countries industrial development has
provided for mobility of the peorle.
Unfortunately, the problem of unem.
ployment is so serious that now indus.
tria]l develpment is demanded so that
the sons of the goil may be satisfied,
We have our problems in our country
which are entirely different from
other parts of the world. Take for
instance the problem of unemploy-
ment. T would like to point out the
number of Jawans who were retired
and registered in the Employment
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Exchanges till 1977 was 1,66,000,
While 45,000 to 50,000 Jawans retired
every year, not more than 10,000—
15,000 get employment. Against last
year, i.e, m 1978, 116,000 Jawans re-
tired and 1n another two years, the
total number of Jawans retired will
come to 4 lakhs. You may say they
are a smal] part of the total employ-
ment problem, Let us remember thet
they were recruited at the age of 16—
18 and retired at the age of 32—34
and I rcmember even before the
Bangladesh crisis, they used to retire
with Rs. 2000. and because At that
time the Life Insurance Corpuration
approached the Army Chief and
through a voluntary schemc--it 1s
not that the Government has intro-
duced it—they are now getting at
least Rs, 5000 at the time of retire.
ment. Can we treat this problem so
callously? What we are now domng 1s
for the 100 jobs that are availuble we
reserve some for Scheduled Castes,
we reserve some for Backward Class-
es, we reserve somc for the Handi.
capped, we reserve some for the
armed personnel but as long as tne
jobs are only 100, people will only
quarrel among themselves as {0 who
should get it. Should we not try and
see that the job opportunities are also
increased at the same time? Other.
wise, social justice cannot be achiev-
ed like this, It will only create ten-
sions making different sections of the
people bitter against one another,

The third thing is: take, for ins.
tance, expenses. I think this year ]
find Rs. 80 crores have been provided
for anti-mosquito work. Sometimes I
wonder how we calculate this figure.
Is it that there are 80 crores mous-
quitoes and on that basis we have cal.
culated this? All I was told was that
the Health Ministry demanded Rs. 360
crores but the Planning Commission
out it down to Rs. 90 crores, We had
some experience during our time also
when our Health Minister demanded
Bs, 35 crores and the Planning Com.
mission cut it down to Rs. 29 crores.
He was totally unhappy. I raised this
guestion—have the people of this
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country anything to do with this
anti-malaria worky If the people
who live in the areas where malaria
is rampant, are not educated—can
they do something to prevent,
stagnation of water or breed-
g of mosquitoes—and if they
are not involved, what is the use of
spending this money? Why don't
you 1nvollve the student jopulation in
order that they may also participate
1n spraying? Well I think the Heallth
Minister agreed, ‘Yes, it should be
done’ and I told him, if yow do it the
balance of Rs 6 crores required will
come thi; way. Otherwise it is &n
army of people who are going to be
appointed. All our Plang become gov-
ernment plans. People have very little
io do with that. So, the army of
people who are appointed for this
anti-malaria work will continue even
after malaria is eradicated, and while
there may not be mosquitoes, the
expenditure on this problem will con-
tinue,

Now, there has been a talk of a
large-scale transfer of resources from
the Centre to the States. I would
like, Madam, to be told whether it
would involve a large-scale transfer
of people who have been doing that
work here in the Centre to the States
or is it only transfer of financial re.
sources? Sir, in the Centre every
Ministry wants to be an empire by
itself. Every Minister thinks that the
larger the number of Secretaries he
has, the more powerful he will be in
the Cabinet. We had this exercise of
cutting down appointments and ultl-
mately it became a joke that the ap-
pointment of a peon had to come to
the Cabinet. But it iz not the peon’s
appoiritment; that is importent when
you apnoint a Secrelary you apooint
a pvramid of peovle ang ihe whole
quesgtion is this that even afler your
work is over, the staff cont'nues.

That is how our expenses are grow.
ing. Take for instance, Madam last
vear, We found that despite the in-
crease in revised estimates of the
overall deficit of Re. 1078 crowes and
the incremsed revenue receiph of Rs.
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228 croves, the Central Plan fell short
of the budget estimates by Ras. 272
erores. That means while it waos a
question of investment, the Central
Plan fell short of Rs, 2756 croves. In
fact the shortfall is in agricuiture and
all other sectors as well. The most
significant fall is in industry und
minerals, There is a delay 1n the
sanction of projects under fertilisers
and in Oil and Natural Gas Commuis.
sion’s rephasing and postponing of
the exploration activities. For the
small and marginal farmers, one of
the most important programmes. It
is important for the nation also be-
cause. When we are looking at the
problems, we might have surpluses
our grains but their is also starva.
tion in the country. While we might
have achieved certain objectives, we
must also sec what other problems
have been created here. The moncy
that has been provided for has not
been spent on construction of FCI
godowns with the result this year, I
am told, again, we are going to strie
grains only in school buildings, The
shortfall is not only in terms of
financial outlays but also in physical
terms. Construction cost has alwo
gone up. Let us not fool ourselves, I
do not believe that the prices are not
going up—certainly not in the case of
cement, and sleel, actually, they have
been going up. I may recall during
our time when Mr. D, P. Dhar was
the Minister for Planning, he was
asked as to why the prices were ris-
ing and did he think that he would
be eble to fulfil the plan targets?
Some economists from the Planning
Commission gave him a note stating
that higher prices meant that reve-
nues of the Govermment would also
g0 up and, therefore, they would be
able to fulfil the plan target.

Now, we have seen the argument
Put forward then. Even if we fail,
We always will have some principles
to justity. I a play Bernard Shaw
has put in the mouth of Napoleon
that the British are men of principles,
I they behesd the king, it is on re-
publicen prineiple. If they restore
im, it is on royalist principle! If they
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go to war with another country it is
on empire principle! The Brntish al-
ways act as men of principle whateve:
they do will be on some on principle;
we, as o nation, have been trying to
continue this practice of justifying
every failure I think if we are true
to ourselve, and true to the future.
We have to seriously think why as a
nation, with 649 million people and
with a greal culture, snould mnot
succeed. Can we fail and justify that
as a nation? We are educated, privi-
leged, pecople and if we fail, I think,
we will be absolutely untrue to the
mullions of people who are trusling us.

Take the non.plan expendilure, In
1978-79, the budget estimates exceed-
cd by Rs. 1045 crores which' were
under industry, minerals, agriculture
and alhed services-—economic ser.
vices. Subsidies mostly cash losses for
the public scctor. In the Plan if we
have no control over non-plan ex-
penditute, then why have Plan at all?
After all if you spend more on one
thing you have less to spend on other
essential things, It is time that we
see ithat a meater discipline is intro.
Juced.

Madam, the Plan is supposed to be
fiom 19781983, Now, iwo years are
over. We have got three years only
to achieve all this. Again I would
not lite to ask the Prime Minister
what about prohibition, I am not
asking you whether it is good or bad.
After all the Plans are to develop the
country. If we wish to have prohibi.
tion it is essential that we mnclude the
investments in the Plan as a part of
Development. Or are we including it
as non-plan expenditure, If we are
determined that certain social actions
are necessary so that the nations may
go forward, I would rather wish that
we take a determined step to see that
we are willing to forego these resour-
ces or spend more so that the nation
may go forward, I think the Plan
must reflect a more realistic picture
rather compare it will personal ideo-
logies and tell the nation that this is
the way that we are going; this is
the sacrifice that we are expected to
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make Otherwise it would only be a
joke or i1t would be awful for thus
country

Madam, 1 would like {0 consider
one or two things One 1s that we
have been giving large scale subsidies
We kuow tnat subsidies do not reach
the people tor whom they are meant
They become a somice of corruption
Is 1t possible for the Government 10
consider appointing a Subsidy Com
mission consisting of a Judge, a Char-
tered Accountant and an economist
so that they may decide what kind of
subsides for what type of people for
what class of people and whi~h region
will get them and for what period so
that there could be a cost benefit
1atio worked out continuously rather
than have this political subsidisation
for vote catching Secondly, I know
that the Prime Minister 1s averse to
having more institutions Because,
while I am also pleading for cutting
down expenditure 1 wish that some
of the institutions are closed and we
replace them by other better working
institutions also 1 have been think.
ing, why 1s 1t that our projects become
expensive If a steel plant can be
completed «n Japan within 36 months,
while Korea can take up the challenge
and complete 1t in 24 months, why 1s
it that we should take 10 to 15 years
to complete a steel plant? What
would be the cost?” In fact this 1s
what we should be worried about
Why not we think of a National De-
velopment Bank to flnance big pro-
jects m the country which could
ronsider all these projects and keep a
watch and monitor them just like any
other banking transaction without
every time coming to the Government
with the budgetary constraints that
they have with the inevitable delays

And so far as the demobed people
are concerned I wish to ask one thing
While I agree that our regular army
cannot be used for all developmental
activities, 1s 1t not possible to create
a separate National Development
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Army as an auxibary to our own
army with all the demobbed per-
sonnel’ TIhey are disciplined, In fact
we can encowage large number of
young men also to join this army for
a fixed period so that they can at
least un arn what they have learm
1in ow present.day education We have
1alked a great deal We cannot soive
the problem of unemployment in this
country unless there 1s a revolution mn
our education also The other day the
Prime Minister answered in response
to a question and he said that we
hav¢ got & lakh of engineers who are
unemployed, who are registered with
the Employment Exchanges And if
you consider the cost of their training
comes to Rs 500 crores Winle we
have hunidreds of crores of rupees tu
educate people we do not have
enough resources to provide johs for
them I am afraid that i1f we give the
option to the boys whether thay would
be satisficd with some cash compensa
i1on for not continuing umversity
education, mosi of them will welcome
that 1dea rather than get educated 1n
this manner and suffer because of
their degress! So the question 1s,
when are we going to set matters
11ght because, this problem 15 becom-
ing bigger and bigger every year and
I think that 1t 1s the respensibility of
the present Government fo see that
this rot 1s stemmed somewhere and the
nation 1s made to helieve that this 1s
the direction m which we have got
to go Therefore I think wa should
take these problems much more
serrously than what we have been
doing

Then there 1s one small point This
i1s unfortunate The Planning Com.
mission seems to have a computer,
That has gone out of order They gent
some parts to USA They have heen
received back They are now in the
Customs people have been demanding
a clearance certificate or payment I
am told that the Planning Commis-
sion has not vei provided tha*. On
the other hand it is utilsing the ser~
vices of some private agencies with
the result, that we are spending
thousands of rupees per hour Weil, 5



349 D. G. Min.  CHAITRA 7, 1901 (SAKA)

the Plannming Commission itself begins
to do that I de not know what con.
trol they will have on anybody else.
1t only shows that nothing is sacred
1n this country, nothing is important,
everything is becoming routine and
the whole nation is told, ‘Don’t worry;
God will look after us’ I am afraid,
even God will not look atter ng if we
are not looking after ourselves first.
In this country where Lord Krishna
preached action on the battle field of
Kurukshetra, I do not know., why the
nation tends to be inactive like tnis;
and I do not know whether lLord
Krishna has to come again to preach
us the philosophy of action! I feel
that we have been talking a great
deal of Gandhian philosophy as part
of economics. 1 have not been a close
associate of Gandhiji as you have
been. What does Gandhian economies
mean? Gandhiji was one man who
always said that India cannot model
itselt for development on the model
of any other country but that Indian
problems will have to be solved in the
Indian way. Gandhian econormics, un-
like all other economics, meang that
unless you are emotionally involved,
unless your hearts are identified with
the problems of the people, youw will
not be able to solve them, Intellect 15
the worst enemy of any devclopment
in the sense that it does not recog-
nise poor people as poor people. They
recognise them as- statistical figures
and they do not think that these aie
the problems which we should iden_
tify ourselveg with. The third one is
thi};. Gandhiji said that his life was
an experiment in truth whican meant
that he was not dogmatic, which
meant that if we are faced with the
problems, entirely different from
what we had conceived them to be
and if they were bound to change in
& period of over 30 years. He would
not have that the solutions he had
suggested before 30 years would be
valid now. So, at least we must think
whether we are really truly
Gandhian, whether we can solve our
problems only” through plans or im-
plementation, and let us know who is
going to implement them and more
plany without their implementation
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are nothing f'or the country. Thank
you very much,

ot gifcer wmg faardy (arem) ¢
gynfy wEEET, 9g WU w4
FY Tt foe gw amy &1 oot §, ggs
& Tt % ddy ¥ T 1 AT TEAT WTEAT
g 1 frdivE gufag & widt § & v
&1 FS WA g1 W7 FG GTAT F7 AT
& fom & ag & s 99 #7 3R
FTaF | g8 FmE sy efter, gaHy
gt g § for S o & = 2 g
% a1 el &7 o v &, Gt ag e
2 1 gad qasft foae av AR g 4@
grT | A wEmA wY 9 §, %A
u 39w & wrfeg f v s g g
A fagr w9y, W v awaar Wy
a7 sawar gé ay 7 gE gy feaie
i ga wr o f9% 98 & 1 & SR
¥ foro w1 91 W0 FT qavar A
T 9% 14 9T W@ JW—
Last sentence——

“It was further stressed that par.
ticular attention will need to be paid
to the programme of intensification
of development in selected rural
blocks with a view to attaiming near
full employment conditiong in these
blocks as early as possible.”

T qdd ¥ TH A9 T gAY, T
TG GOT AT TG I8 AT 1€ FTARTL
AT & 1 A 3T T 89 ¥ sy W
& 7wt ey Wt sy w9 A AT
g frar ? wa w1 w1\ gAY
T8 TAT =g & A fom ¥ e
&7 A& 30 & Wy W —
“Housing Unban  Development
and water Supply. With a view to
strengthening the monitoring and
evaluating system at different
levels, two Groups, one on housing
and other on urban development
were set up on this regard in the
context of the requirements of the
rolling Plan.”
37 Y & ar fwer 7w wEwar
37w fasfy, §& w1 far ur el ?
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= grfesy amg faardy]
oI TE q4 A AT § O ag Fead
Qwrat st ? Fodd @ go g
i =rfeg, 8 & wf S =l
u weaew ¥ § At ®7 AT 947,

I 31 ¥ FFN T E —

“(19) Plan Information anq Public
Cooperation.

The following publicationg were
brought out by the Division during
1978-79.”

¥ giorar srgr fr ag foé s
f& af g arw fa $71 A&7 orfar
& faw wra, &few w=ff =g frare
& 7 fasfr | & 3 engALY ¥ @rorarar
gt faeft | wft owifAw Sdww @
or$ w1 &Y ¥ wERT B4 T | &9
s ayr a7 fr sTE A ovfAe
HT WY ¥ FaT gaeg frat & 1oAY g
fede 2o atT gamt dut foqe & @i
& #UT wrHar g ! AT wr WY
qug KA AT ¥ ITH wgT ¥ M
w1 grwmma W g oot 3 0 @
qoweT § 5 a1 8 39 99 o419 &0
ST

Qe dxem # Tew ANy (s
wulga™)  FgA AT A §

st giforr g faardt @ Y 99
& |y 797 g X €5 A gw qHad
& 5 wrw 9T Tar T HT HAT )

o e $UT AT T FE A Y
off a7 ¥ & g9 awg a7y v f5 oA
i faa g1ar srfg, oo wrogars 7@y
grAT wIfEgg | ST qw T BT
wff § WaT R, T = A ovrw Afr
& Wt SErimy ¥y wfge 1 3 3 &Y
#q AfeT st aw o1vs Aferer T qor
1Y Tt i sriEw i ear wefara €
war wr sImfEF & v ar digew
v w3 ? wmed gy dfaeey #
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wgr §, wreATew WY fear § fv i
wr fieelt oft Afiew fa ot wre e
Aoyt ARG T G | W9 G
wefeare &7 78 e § 1 wiw wf
et § oy v srefara §, war st
& A v @ wfgg $) T qany
Y or Y@ #1 a1 TE WX WY gy
w2 ferat § —ug o 7Y faut T §)

T4 OF wga wgeaqw w1q § fw
o7y 43 BT T FTAT Wy €
at Qwaw ZIAET 71 gL 7@ ¥ fag
o3 T fpar §, WO wwT wafy
F g—w frns #) @3 3 §9 A
T ar fx oo €@ wvag § oFv
@y fag ¥ fova dwaw gdFAw
TTEN | oI 4FAT U T &
fog @y = & # 1 w92
wfrer grew aga oY § &Y IuH AR
feadr afg 7T & ? ux wTH ¥ g
qi=, yTa aq¢ %y qfF %y § av @y ?
s §F%é tfou ¥ goeed @ s
¥ wifarm # § A fpaX dvad ofam
§ goeedw @i aT wgt Wi, sray
F1¢ wwdw fasr ar 98 faelt 1o o
& v e =g & 1 oY Qg W g
T gAR o 9O FAT WA AwEy § 7
wrfaT et wdimT w4y § 7 ag way
s foe 2T § ——ug wra X gww
# =t wrf

frad ata—mwgt av  qxfeghady
T gare &, g fagre & oy &Y
qe-dfrer masfafedt 1012 gfae
g wafs wzre & 100 qfwz A varer &4
g WEy WY gt AFTe d wEr
# 17 AT AT  welry e g vy
TZr T 10-12 4fTT FY TETFTHA Y w7
¥ 25 afaz @ Fiug afer yo
oy i fipar wram | wg Fearwrar g e
O Afer i 3o o [l &0 W
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wroly ¥ fo ard fagre = g
frr w0y § + Y W 2w W Sy
wT wre adft 2o A varar and fagre
o qrgiwm & e s aew g
ararer €Y fvar ovar & o st Froear
T wed AT w7 gey AT g1 awr Sed
g—awfwefidt wrez qraste fafrde—
form®t § o wxt-vet fasern F o1 oY
&, wFm 92w &, Aew A% ¥, Agroes
%, <rweqrar, farger, 3 fr W< e dwrer
% ¥fpy fegre o1 =& o ATw ot &
wgt fr fawedr o Mo wkftaey
21w ow gardh  oidfafadr
oo T ¥R ? wre gl oy 9%
100 gfqz ¥ ot wav W g wgh
25 afz Y 7} S T w7 ww gEAY
«¥ Fe, Brd e fafeqr aaree @i ?
w wafefd Sege TR ¥ fag
9 N AT wwx Far @ ¥ AfwA
wgt ? s #, a & 0 o
oy § wgh Wiy Wl 399 g3
gary 7 § Afe grwy g T /)y,
Iud O Wqr§ o oy w1 & faw e
warfear ? o fwad oficare € favar
# v ¥, v ¢ fr g g wraT
& o ared gu¥ fag o war Eog farg ?
fewdfd' ®Y ww v+ & oo sy aar
oy farg & ?

wafa wgew, {qgre & a0&t
waaTfesr ¥ <RE § | 97T I gL AT,
ZC foarem qrar wraT § wdifwae
wxifedy & Afpm et wai A @i ¥
wi ? gy fad i "rg & wnfqo sty
¥, W cnfar sTadi wad §, afkgo
T wel |fr g ar fagie & Sy 67
| A wraer T grar & & A
AP frga v F A Far s RE?

soagErreE W whifeg—gw wY
uTe ¥ e KR WA T 4 Prgre oY
T wrwegferse § ot sr 7Y
i 1813
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Y, afps g w1 §—oee-az-aT,
oy frrorez =t wd ? wvg & o
£ worg }, W17 ¥ FreR it arfedy
®r Iwg § | FaZer ¥ wror a7 @2
fegema G aw § &9 & 1 avEfeEr
TFW 1509 175 &, 70 Aw-dA-gre-
AIE-FE-Aaaer-gad™ | T 6T W w0
X $3 g wear Ay # « oF O
%iﬁﬁ"{o'ﬂ'oﬁwﬁﬂ'ﬂ S‘FFE-‘-
e qo dre Wi Ardfagrz ox oY
f2ud ¥ §, N7 Y sy v¢ 6 W
# qrgerer Y vl ...

o sl weew ¢ fagTT WY gheT
qrEd o .

st ¥to gwo frery :  wreT wav
$ifad, g oy 1% qaaw & &, e
oA T wifg? | W e o
wY faer w¢ grer wav Hfed, Ffea
gt a8 fin ag freir dvad w1 dvad
€ 791 @

gt day 9 ond A fagre @
Y F-RTT wawTd Wit TN S
g ? feamr wrgeWidy QAR I
R gt R e § ?
wiwens # qoft gy & ford afk
Tquiey sk wrd Ay wve faeelr wlf
W | gL vt frerfaw WA 43 wh
g fawel wr oy @Y qver arfy
gzt A, Ufwa faorefr Tt orlYy, 7 oY
T WA a0F IH AA & twg oy
4

¥ oY wa oy wg v wg wr
w1y # faedt F e aT wg wrE L
W N ow § fim-wre gary Aar
AEATE + T WY gT a1y S
fgw T ey NfSR, 99 1 -
firsr WY oY weva § 1 o fasdfey
ar o gf §—19-20 w1 w% St Ay
# =€ wuyr, 50 T@E=T FT ¢ 1 A
Y el gu iy § g fear a7
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wrar g, dferagiat 1 WY 10 w7
vty feadfr Mrgisa s
fort oo famar 7 &l =gy W
agrd firgrag st Y, IEHFCR
Erwyam e g aeTAl g |
g O FY g w & AR, gl
fegdfveY ®Y gx wor & o, Qo
ey 91 g vy & fod, s w0
Sy wifed 1 zg fad R ¥
AT FENT —ATY TR frergeaw
METIFT U A TG AT 314 A
wowg #3rd | & Yewawrg fafeww
5T FvETR FX 9, ¥fEe 447 W sat
fafega ot a1 IgET-wEY AN
w9 ¥ s g

ot vy T (feesltT) @ dem
Foyedia, gL 3w #Y g A foedr
28 |TAT ¥ oA & WY q¢  FATAT
T TET & I o F g ¥ AT WY
firr, o7 & TS g AT AWM H
oY oY arewtd Wy § TR e ¥ g
&Y M WIT ordfaw wivg @ €
I7 Yt F T ) T, AQ
WYGHT T, QHTAAT B FIAH FC -
wra 3w W@ &1 e Swl B gurhy
oAy F, Y X Oy ot fastre W 9/,
wrwrearra e g v oy s o
fr tr il Mo gfr §r oo —
oY Bwr or wiwsy g § awar §
S B o & e gowe gwaTd
&firr fora®r 28 ara ¥ guirRar i s
g IXW 9 A g 1 ot WY Yo
o8 daaefia drsperr w7 awr fer aat §
A rg T § v ag W s @
&% w ¥ § Tt g Yo wow
g D Y gl v s wort
WY e & 1 s agaw 3 gt ?
e W A T e ma g ken g
i ¥ 26 g1el § gt 3w oy oy ety
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o & g wr eaR § i
ovf avg gaTe A wrar §, afer
Ty % 3w A sl 0w g g,
gt Wik afic gen § 1 WO W
fred gug ot 3& &Y o WY wY
BT & | gl a% AHT T gave oY
FHIL 0T F QrowTawe ARy & IR
g dared aa & fF 1075 ¥ 8.33
fafeaaasrcd, 197679 78fafaaw
AT MTTArIEY 1977% 10.82
fafeas dFre & 1 Wi wA wEqEd
1978 % 12. 33 fRfTA FE1L T 1 g
wwE A 9 AYF aga 9 @ A
F 2 ford™ woar am fuorgRe
Bax¥e « fomr w@rg 1| afwgn aral
FATAOT AP R BT T AT HALK AT
St fis waron § v SFRY # Swar
5 ®0% ¥ 0 487 § 1| IFTH Y wy
% TE A ¥ qTAT AN AT
W< Y %7 ag g § v g ORI
wraeY & fis g 3w ¥ ey Wy A eior
qadfaEs v AT EmRU A Y@ §
IAY arErT 46 53 T@z &1 Foiw
#w o) Fo oY famr o afe aildw
nHFA g R gowfawa N NY
# ot & oA o fa® 0.1 @
w¥Tw § A FHTT 10 T ¥ wra el
Y soTciz Y uraTRdge 1 aw AW
Y 7t oY graw &

TR WSTAT ST AW A YA Wy
a1 g Y wrari e el gr oy
¢ 1 wrrdy 280 urf shergfee Wi
8,000 TaTer dhwr yfvew faw ot g
g ag w ot grer & 1 g WX 28
wTe WY eyt & ame, oy wrARTR SRer
&, I wrayy W7 g wdraie Wi
wff grfas sl 7 owdt wrr Wl W
aft &R &, dar fir oy wlte &
Wy W9T v ¥ oy W femw § 7
IR starew e ot e frar €
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Wrfirer sowr gwwar §7 oY s @y o
weftere ot 7 R €Y gAwY guwT
& fad §urx &) g8 o Steew &, oY
wiadfecaga® e ¥ @ § v e
g & ooy fipgr ot P oware Y A
FafrgsraEd § Godrd foody
FOHTT w7t WY &, ) § s |rgar
g fr faody awmT 30 arelt ¥ a1 oy
sy wo ae) & 7 sufed fv feady
ORI ¥ AT Ko 3 &Y g’
=Y g7 ¥399 fivar i ST ww &
fod ey § st oA gas fiv 9
v ¥ Faar s o o sw @ WY
qET & g% 4, A1 AW i@ AWM H
FATATE AW ISF W@ E—~TN@IY, 78-
¥& gETd TR wEfaey, 19 9%
DWrETEd F awry foed g qUaT
gt % e s a7, afE= T sarg wiT
Saftwewcer e WIT gaTiamy ox ag
AmraTRT e |y | gafed gud
#ar iy faoel goerT Yt TaeTaeE
43y FY W AT E AT TEive
e Sy AT R v Y R 0
ORI § ag w7 gt 8 e s
fraAraarred doftard) TedaT e
Y wY aefta v fivar § oY qw awwreR
ary +fy W€ oy wff § e g g aver
wY gty wT A

oy o awe Aw fenr v g, xeH
e fowx ag § v xa¥  awd sy
wwely Ml § i oud o Forrd
Ny fearaur &1 1355 ¥Oy ®9@ w7
$fsfae worr & ot o 9t oY 665
wOE vl & Sadry ¥ wow sEE
£, ¥fiew feT i e sras-d WY g
frorae ¥ wwd ) A2fw 1078-79
¥ oo QTITX 11649 FOT ¥R @r
oYt 1979-80 ¥ T 12511 WO
ad vwrwar @ fredr me & werady
¥yt WY 7.4 gl wEr
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€ § 1 we gw Faedr oy wreedr
Y ¥ &Y T FAT fin qgy ¥ qw w

Ll i

1974~75 % 20 97de T €Y,
1975—-76 ¥ 28 ¥qdT, 1976-77 &
24 9edT WYL 1977-78 # 23 widiz
At 197879 ¥ 17 @z ¢
oy gat TR RS & fr e W wTE
fir T TOAY ¥ TET T AT gF A
ag dwy &1

dhar fir ¥ sRTaT STy wTIT A B
st fedr @ M &, oy o ge &)
Forgr Far Y w(ET &, wnTrETT WY HAmar
w97 @ €, W Fa@ AWfae §
T g2 oty §. I 9T S Ay wqv@
wd &1 Seq P e &7 oy ga¥ war
wwar i fs gaeTRwe Evg 665 wFQE
¥ yfad 58. 6 FOTE@HE ) wm
AT o guAT AaT § v oY TTaw
2o § Ay Pofiafot s o« s
qYfereal a7l a § st gweR
2y WY 9T o o §

g v oged arx ¥ T 250 w0
sq wiaY § sl o R ad Ewy R
& afwr ag oY it & w0 fpnrt &
qraa¥f ol | oy eqar aty ® -
weaw Awed, afoaw wrid W
PR qerfyst & qr Y v,
ufew ¥ q¥-a® W< firare &, edad
yfferT §, 9a% @ S 1 xwTd
xa% fir g 97 e waT® o, WY
gitwrrw A §, 0w, forr 9
&agrar 2w wR @ §, T O,
e e, wrge Ay oy g ¥
OYEY war §. foaar Wit qda 8. aw gt
w1 qiwracET far e wnY
g Uy Al s g qw & arfeew
W< aF aF amPreard WY e w W ¥
ol Wi ¥ o & Ot @fteer



’” D-G.uﬁ’o
[sfy wear <]
%%, oY tr My s RA Hrawir § ?

W ;W N AT W AW AT T
Y 9 T Ay T ¥ W
99 9 WK £ T TR, o Iy
Flzr N wfer o @it sl o
oy 3w A et ¥ 2w i i
Fw o ol aqr gAgvATERE WS
h §r g

Wt A Tq OO W xdy srost
wte It & o g aftax fasmar g
Y Wl wreed off, N AP gfeer
arfrorofr | ¥ g woRre Ay A
T g i e ot g fareel s
& qu-farg AF o 7l ofY, oY farm axw
ot & fyodr o WY Wi At
firar, WY a@ T I7 WY ATF aft w6

TT FTRTT T WA 3 O
T gt oY gy afeit § fe ¥
¥ Hrorg W ity el F ey

MARCH 23, 1679

of Planning o

wid, 7w & wi s s awateny
A qrlr geafer vy Awraney fer o
it wer-daasy o wF fear ol o
a7 WO T Rw oy aody Y anl,

q T wAgeT w9 4 | wE gy
qraTvaarE ¥ W S AT Y o g gt
a® §HR T e e §) 9T | AT
sor 2wy qfcfeafr wod fow fr—
gt werardt St o oY arew A @
TR g T Ty 9t fiF o ov e 8
g ¥ I vt oY KR, ogt ¥ v
15.00 hrs.

AT AT WA | AW e o e
TR T em g v dw
Y A e e W Pt waar
W G ¥ 9 F AN WY @A fear o

Y oy 9w ¥ g8 wgay W ofr sl
gt o Ayt T SR w dw oy g
fir drare fuaf oY der far wir B
FTaT agdr wolt o ot & 1 25-28
T ¥Y cwifaeT & ane wfror war fivwen?
gRrias g W gw oW Y few T
way & gaw qgwr ff ad &) v



1 D, G. Min. CHAITRA 7, 1381 (XAKA)

oy wo¥ frwwrar oy & fin ot o
Jxrare wr oeweg ¥ 9w ¥ G we ay
gt ¢ fv wft ot darare wg ot &,
woft wz wreft & 1+ fex it wg oy &
i e wviraz ol § 1 Swwrafir
wg g & fir e fredy e 3 e
afcfafad & g w1f suwfewr sty
s dy &at suw ST wT @
AT AR ITY AW 9 A Fra
i &

MY 3F WA FY guwlew ot § ag
ufer safyr o8 @ w2t & o "
gEH A AR ar &g ¥ 1 400 ¥
500 aTw ¥ drer § ww # wfw =
guafer 3 1 ww § wft it g w7
1§ ST Y gen | R AW Y e
#fiforg, mewy &Y aua ifere, sad
1 TTH T §) T gt e gw &
Ff 9w gy § | el A daEr
¥ ot 25—26 AT 9B et 9T F A 9
TR ge &1 ° 56 ¥ wer 70 g wfx
safier SEaY wv ot AEt Ag Wiw 44
W 45 G € § | & T A @wa
T frlt § aomg wed ¥ A
25-30 ¥ #Y " ¥ 1 SHr Ay
TR At WY aug Reed ¥ 1 9 g
sYaw o @ & 1 whew wr woew & B
TS W 99 F I AR FO AU W F
AXFER ) A HY awi W
iR At g ¥ X W faw omaR
wWmUyry qiw & w0v O fred
oY gt dfet fe wrT el i wc
14-15 w0 3F g forrmt  syfionwr
& fir 3 ow Twr AT fawar g
Tg e i

foc wq@ & TeareT Y s RF @Y
g faeeft wafr w1 oA ww WX
e rowe w0 W FREwE ufy
wyfer wey & | @ 65 a1 60 ¥ TR
ek * ommw % whr =il

of Planning 362

whw-wO 2 e wedi gl anit i ag
2 e #r wedlt ww A & A wR
& walft § ww &Y Wi § o fae
# ar g § v oo wdtor agt @ g
q oY wRiT Wy o7 o7 gAEen o
40 FE ¥, WIS FHW AT N oy e
W FRY & O ¥ wAwy Wi W
Ter 40 w0% €hit 1| v g TT oA
wEE aTE ¥ W wrEy ff sl
& s Wt wes qw § was §
oo Wy ug & {w wewr
W wrgy, faeslt ¥ ¥}/ diforg @@
wex faay W § ao sng aew & frR
ot ST BT oy § =t feaw § W
AUAT SET gL HT @ § W g 9%
FAHT FUT AW grav §, agy @, a@
T, 9FTET, g7 I 9q\AT, g a
w1 9E T § | @) W F wEie W
¥, $UE ¥ G % F, A" ¥ gare
w1 & foer & watw WY §, Wy T
F e wY ¥ ow ¥ = owE e
& gt ¥, afer o ug & romace
T * dear oY §, gEdy avw o
&Y wrgy oft ady § 1 ) fagr€ argEme
T 99 W9 &7 w0 w1 @y F Y
Tg Y § ST I g G oW EY I
¢ m wwr amenfsma fewfadt g
Ty fieelt ot oo & og® ww SR
gt o W g, feh ¥ gw R U
T @ § 1 5@ feafr o g W T
&Y Tt 1 ey wnfaw & g

e gt & fir g e 9 | AT
Y iy qficfeafimt o o § sitiii-
T Y AT AY FRIT AT HWA AEY AT )
wielY oY ¥ AT FRT 9T WH WIS F5T,
TATHRY RTH FT, ATATGRT w7 5T ady
FER 6T W LA £ of M ghvar B
o grgrlty wvmar oy § ag framreag |1
o< FfT ® W g § o X O
wY wEerAT §PT | 99 AR EY 8 W



363 D. G. M.

|sfr samy T Avaer 1)

W\ ST QAT SR ¥ qq H T
& AT A Tg@ F Aol af G
gAY g FAa AN Qg
&Y 7w 7Y O St fy g Fdr & fayety,
qY &1 Yeay, AwT wk S
TIT MTTHI FAFT Wy wfg 1 Ao ag
g o wafy oo it confa g€ & s ag
gy gan) frof q@wr ¥ fauwa &
faar 1 wft aw gl AT & gage
&, FZ A ND F i w7 e ¥ <@
H carfan g€ &1 frae F fag ol
feeeft H——greit  forelt 9 w9 S
aAffe—-wseft T TER, FTEY ™
AFAT THIT & BAR R AT Qe {y
w1 wag frar war @ frq g & aw
T @A T G AT WYY WIBR
wEy ¢ far 1 WA gfar ¥ s
weBT, gzAA WIT AhFwar 78 fadiy
feedlt ¥ ot q@ q@ A 77 gt W
g frrm O T T ogw Y
<@ fir g7 w9 o oY Wit wgr W
oY 9z gfT 2 a1 ) FF ¥ w ST
T ¥ 3F 3fe @ AT agqr §
faa® faq corfar wdvaw AT g
qqT  WITH qA AAT S A Y qaqrE
¥ aifzgg | ga NE A Y
qgt g ET T AT 1 fawre
o foradfr ofr dror? g wf @, =g
MY RV FY IHAT &, qF F 74y
W X Y AT Y, gAAET KAy F
Farrar A vsear &Y, wafaa avdtor fawrw
# NI G--Fwadt v DAk
Eaft = dxfag SN H 2
iy ofy a7 IRRT W F oA
Wrarr Far w2 frar &, @1 Az §
v ¥ =F go fawd gy wifemd
T wAArfy ¥ oo § IR o qgeT
WTC HORTT 7 5919 Wt § Ny sfem
Wt 2+ vy B Swale wT aF ar A,
wreft ST saTR AT § ety ot ug

MARCH 28, 1979

of Planning 96y

goRTTAaTE By O 1 oY farcrew W e
FTRTT &7 et Iq 5 ATOE WW AT,
fadwiy spav oar faorshy &Y foufty a®r
F e wedt W & 1 ag N oW
a ¥ udew ¥ Rk amiad W
FwT AT q FgET AT AT

TAF qT T TH TR OF J|rat
“Y 37 =R & oY v AW TS
ZATd fivica & ag o Wy g &
WSB! FLAT EY ¥ TR A faew gy
¥ faaralt ¥ wedy Fararc gd & 1 wewY
TTETT EIT 9T a9g q IATTT A §C G
fora® wroor g swan & fawelt @7
Jre fgT o7 T § 1 6N qEH '
wiceqer surar gr § 1 & 9G¥« A<
RuAY & wwew ¥ 74 g @ E )
ATE & IFT aF AT T G2 F A
WY Z7AT F § Fin fogd 4w ¥ arE
fra® a1 & 1256 AT T & IR
TS 1260 AT =7 dFTaT {Y F3IWN 1
wIIRT AT FY awar § fF weer @,
e "YW T AT SqaeqT FI9 A
T & qg gar &+ Afew "R 9
Tl srenftar st aw € &1
WIT aF AR ¥ gAA § & ifww
feemT ¥ ey § WX w1 & T At §
It wod go Tw amar wA §
afer FTor arg ¥ a0 wwelv §, Afiew
wY gvey il A FfR—er ey S
J, A ww ot ¥ g O Ao &, afk
T 7 aq, g F47 feafy Qel—ae®
AR o ¥ Fedtd ¥ §5 o T e
¥ gard gy s ¥ Ay, age oy
¥ orfy ¥ ford Farewr <fY &, oo 7 o
T @T Y, AT 5 WA X 170 AW
2w ¥ avft agary # wifre w4,
¥fFT R Ay v A we, WA ¥
& g frgeamr Y @efy Y vl g
¥ 70-80 @rer wn widi 1 wefEd
oy gwe § fir g ) Qs ey dwer wear



363 D. G. Min.  CHAITRA 7, 1001 (SAKA)

wifilt fir oF @ F WAL W R
gt #Y qrY 3 §7 i W deer wY {0
O & ford QR ¥ sra wom aned

wy ogt aF St &1 ArHAr g—
w17 a8 T84 § ¥ gwrR agi frdY <
wr Y WY & ofew T o
aw frarai &1 garsr 0% a6 @)
WIT I FT WG AW E, I Ay N3
wd § fix warar waw §o1 74, Afeer
o g IqTar 427 F@T & w3 By
waTaT FaT FI ¥ wreard faer wreh ¥
&Y 99 w1 9F ¥ vygar fawfen frara gy
grar & 1 @ w1 ¥ T Far gHT—
o= 1 M Fraifea sn ar, ag e
&y Y Fawr, avarer 9Ty ey fae
wY st #7 Fratfea ger adf faer o
o #Y Afa—aTy g w8, 7
feara ®Y §a e Y & st = Sfamr
et fasr w@r &, 7 & ST #
gy H g oo far @1 wwaw
FIEW TR AT F NI H grgEe
i TG, 9 AT TG T Y arev A
T T ¥ F1H T TR—r
T TCE QIR T AT =vfEd | wet
/T *r Irwr TF G ¢, w2 confEr wv
s WY 9 qCE ATAT wrfEd | Frarwr
® Iq FY Iwor w7 Ay Ihuw e firdy,
oY Far ¥ qard foradr ag woet wgedy
W AT A%, AT AAAT T VT ey
famtr T ff &, o9 & o0 ¢ faeer
o k| wF w7 9 91d gw A feur
gt &, afx TaeY s ¥ o wro Wy
wro T fir wread & ool ¥ e
T @ei #Y el & o § feener
were ¥ @ ¥ W & T frady
wgrey fard §—xw *r TTE wTow
fardtw sare A= wrfigd

ux cwifay & oford 1w
< vy efafrdfen  wfem & oy

of Planning 366

® & wa gar 1 Wk Rfie dwedr
frerarur §, Tew mrw WY weawie
%Y e ¥ arfrd god omg T AT HT
&1 3% § 1 W ¥ gury fediwey H oy
ufimrdr §, F o ¥ o gefafrdfer
e ¥ &) Teor ag T 2 v Y
ExfiFar ST ¥ v €, gd-me
g dufas E—aw Y muft wfawr
feama &1 wEae & T fawer 0
Te-2fawn xamn sqrEr wwaT i fw §
IH NAT § AL | FWATCE
afcrn AWad—edr gaadffa AT
TTEE AT TEHY 9T § A Arew
& afew svft o5 Sowt afaw =7 aFf
fear o TET, TW T FI9E & FEAATET
TN awr g

=Y rar weaw faw ¢ TifeTiee ¥
N amar § .

S X TH AT ¢ AT Gy
a8, 1978-79 ¥ N Wy oY, ag
e« wT, SfeT 99 1 3ve nvy aw
FrgeTed T gut | frard ot oy
sgedfrN e a iy, s
T oY FrE o Y 7 ey §—
TEFT ACH AR =T AT g

Y wra & gt Pt e firesd &5 2o
o W Y 15-15TFE T,
vy roegrm 9w @) & FoieEww
W, STy et w1 w fear gnr
& ¥few s A afafow O &
drar wEY Qa1 foar F A AT §,
I & #war confr g ? &Y gATor
ofern fatfa fear wr ar—fedy
aficeqy ¥ 272 w0 wrar w7 @ fegr
wr 1 272 FOF 9 @4 gur w7
R Ey sTaalwgiaerd ? faar
't gvorarei, Farer, vareey St anfior
fawreraeawr o 3 wgrgt freat ac
TEHT ST THT Y | T Aow T §



357 R G Min,
[ wrois sragem)

F ot wwt Qufafrsdam o, -
mmnmgmm
TR T A AT § ) WTET g AT A
VEUA 77 9%, TR N IS ¥
fawret arfed

_ wwrefa s : w17 fawe
fora § 1 = at s @ ww A
aY At W Y wwy gy s

ATy ford wigm, wTEY oS &
sfifreara ) woar ey d v
WYY QT FR |

1 T wtw gy (wdwge)
AT Y wWPlew, gATT $ATEA A
g T QT &, 59F) S 7T A7 )

SHRI ANNASAHEB P. SHINDE
(Ahmednagar): Madam Chairman, ]
agree with hon. Shri Tiwary Ji that
when one goeg through the Report of
the Planning Comnussion  there 13
hardly anything which has been said
about the basic problemg facing the
economy of this country or facing the
Deople of thig country. Now, it is
Well-known from the recent Budget
proposals that this Government wants
1o resort to large-scale deficit financ-
ing and also large-scale indirect taxa-
tion To my mund thig 15 nut only
counter-productive, but this is a
highly dangerous proposition because
whatever additional resources are
likely to be mobiliseq for development
purposes, I am afraig they will be
eaten away and absorbed by infla-
tionery pressures which are likely to
appear in the economy as a result of
this, And therefore, the Planning
Commission which ig supposed to be
in charge of the overall direction to
the economy 1 think, iz failing
basically in its responsibility. More-
over, the present approach will hurt
the poprer sections of the soclety, the
fixed Icome groups, unorganised
labour and perticularly, the pension-
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thought and reconsider the basic ap-
proaches ag far as the economic aide
of this country is concerned,

Fhen, Madam, this Report men-
tiong that 80 Working Groups were
constituted for going into various
matterg and subjectg etc, Now, in this
country it 1s well-known that the
most important gection in this country
is of the two categories. One ia land-
less labour and the other iz small and
marginal farmers. No Working Group
has been constituted to go into the
Jroblems of landless labourers and
small and marginal farmers, Now, it
can be said that under a particular
head this can be covered. This inter-
pretation is very easy ang it can al-
ways be given. But the point is, these
itemgy are so important that a Special
Working Group should have gone into
this because there are specific prob-
lems of this sector and they constitute
80 to 70 per cent of the rural popula-
tion of thig country,

Madam, it is well-known that 70
million operational noldings are there
in this country Out of them, 35 ope-
ratipnal holdings are below one hec-
tare Now, what has been planned
for them? I know during the pre-
vious Plan some schemes for the small
farmers, marginal farmers and land-
less labourers have been formulated
and suppose, even if we have to sink
some money and even if some wast-
ages are involved in this, by all means
we should go all out to make maxi-
mum provisions for ensuring the
success of these schemes and helping
these poorer sections of the sociely.
But one has to realise; Do the politi-
cians in this country or particularly
the Planning Minister and the Prime
Minister want ug to believe that the
holding of the farmer who hag less
than one hectare of land s going to
be viable? Now, for people who
understand the problemy of agricul-
ture I can fell that with a few excep-
tions the overall * majority of the
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bholding cap never be viable units,
1 think the Planning Commission and
the Government are deceiwving the
people by saying that by laying emp-
hasis on agriculture they are going to
solve all the problems of the economy
of this couniry. In fact, the problem
of muillions of poverty-stricken peo-
ple in this country is not going to be
solved by development of agriculture,
though I am all for if, because there
are many reports which say ihat agri-
cultural development can never solve
the problems of the millions of the
poor unless we have an altogether
different approach, I am sorry I have
to disagree with Mr. Jaiswal. Unless
we lay equal emphasise on the indus-
trial sector along with agriculture,
there iz no future for this ccuntry.
We have to modernise the country.
Unlesgs we create instruments for
creating more wealth, poverty can-
not be eliminated. We have to use
technology and science to have more
production and the policy-makera
will have to see that whatever is
produced 1is equitably distributed
among the varioug sections of the
gociely,

There is a point which I hag touch-
ed some time back. The present sys-
tem of financial management as bet-
ween the Centre and the State Gov-
ernments, to my mind, callg for a deep
review, In fact, I am glad that vari-
ous State Governments to whatever
party they may belong, we are not
discuseing politics now, have raised
this #mue, We call this a federal
structure, but there is tooc much de-
pendence of the States on the Centre
In 1950-51, the statutory and non-sta-
tutory transfers from the Centre to
the States were of the order of Rs. 144
crores. In 1966-67 it was Rs. 708
crores. In 1877-78 it was a few thou-
sang crores Central agsistance consti-
tuted 30 per cent of the plans of the
States in 1950-51. In 1960-61 it was
60 per cent. Now it is still higher.
Even the latest Finance Commission
has not succeeded in tackling some of
the problems, and the dependence of
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the States on the Centre is increasing.
Formerly, the public debt of the
States wag Ra. 215 crores, then it
became Rs, 5427 crores, and mow it is
Rs. 16,000 crores. So, the Planning
Commission hag to have a very close
look at this and see that the basic
structure consistent with federalism is
maintained so that the financia) rela-
tionship is also governed by the srame
principles.

This Government is following a
policy of laissez-faire because of which
tremendous shortages are emerging
in the varioug sector of economy.
There have been periods of shortage
of cement in thisg country in the past,
and I come from a rural area, but
never before was there such acute
shortage of cement as now. What has
happened? Production has not gone
down, bui 1t ig going into the hands
of middlemen and exploiters, and the
Government i8 just watching the
situation, doing mnothing, ‘What is
happening in coal? It has been na-
tionalised. The railways are trying
thely level best to move coal, they
may be failing, but the point is that
a lot of middlemen have come up in
the coal fields and instead of private
coal mines, the middlemen have stari-
ed exploiting the economy, and there
is shortage. Even thermal stations and
railways are unable to run because
of shortage of coal. Steel ghortage is
bound to affect the economy very
badly as also our developmental acti-
vities. If these shortages pers!st. all
planning would be paper planning

Even in-;ood, what is happening”
There is no doubt a record production,
but where hag it gone? Into the hands
of the middlemen, It is said that the
food situation is very good. but if
there is a drought or famine, the
middlemen will exploit the poorer
sections of the society, and the food
position will not be under the control
of the Government.

Finally, there is need to have mas.
sive investment for the development
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of Western Rajasthan, Orissa and the
Madhyg Pradesh areas. I am not say-
ing that other areas should be neg-
lected, but these should bhe given
special attention and centre has to
play positive role.
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SHR]1 ANNASAHEB P. SHINDE:
Kim}ly excuse me. 1 am not inter-
rupting you,

Mr. Deputy Speaker, Sir, I have to
wvery strongly protest that we gre not
allowed to speak even for a Tew
minutes, Afier three or four minutes,
we are interrupted by the Chair ask-
ing us to conclude. I do not know
how the Opposition can contribute to
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course, had you been
in the Chair, I think T would have
been given some more time. But this
is very unfair, Last time, I was given
only two minutes, not even two and &
half minutes.

MR. DEPUTY SPEAKER: But it
also depends on how much time.
(Interruptions) Let him continue his

speech.
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) agr g W W eE , rEtan gAY
®Y O BT 7L 9g=AT | fow & arer
dar & g o afFe & 91 &= & welt
NHETT AT E AT frcamr 9
w¢ HEE T foedt = ¥ § 1 ) O
e i+ ¥ arE Fv oceifar
F1fgq

gaX oY gurer NEfeww § 9w W
T@RTR 7Y FRaT STET WIS 15 g
FO¥ CT7qT 72 TR fawmg came ¥
TR A AT T AKX W WY §
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XY T IH Y 24 W HA¥ €847 TWT 74T
& arax e ¥ fag | Afew adw
e R o a1 3w oAy
¥ warar dar qate feat o & g
qidw e ¥ fag 1 Afey greew amae
R F o @ g forelr ¥ §
AET qX g ITHY ATAT AT @I | 9E@Y
AT WA FT AE  BACT GEAT ATAT
& § | AT IrW FATY AT § A gEwd
*ETE WY FIAIT GGIAT | FTATT TE FY
FTETEY 1 I 7 fAu Taw gurfawr
& fadmT | Iad gaTd A WA
FEAT | ITET FATE FY TRATHT F1 7O
HIT S FTHT ATed § Y I8 & oY
featefta 8, st wre e §, o gfow
&qauaz §, S qrEe AoEw § IAF
AT &= FT Ta T 24T ATFEC | e T T
T g o1 o aTear \rEd), W $n
¥ A gwre ware fawel d=v R,
FTHTT ¥ o=y uyy 7T faur § afem
IEHT WG H a agrar w@|r fw
IAH AT, T, HTAHIT TGT JET &
ot fegat Q@ 1 Y g FEy AWy &
TEETERE &7 ) qqer §, qoEfaEr
TR TeeT F Y Iuw fag aeTTn
T 7 TS FT iR | & gewar §
AT A ¥ QF wgg a@ =i g
o€ Oorr & frgsy coatfeer « sy
§ ¥ i Fenrawr wi3w »r &® w19 7
ey WA 85 FA¥ FT AT IAWY
FZTHT 73 FOF H faar wgr 1 § wgwr
fir ota Feareoe qfediz o o Saw qav
AT ATAT ALY | Tt At o @y
TV §, Ta% G gU wgt ¥y aoey
¥ fay §7F1¢ ®Y ¥ W FO FEO
Fifge 1

*SHRI A ASHOKARAJ (Peram-
balur): Hon. Mr, Deputy Speaker,
Sir, on behalf of my party, the All

*The original Speech way delivered in Tamil,
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w?nmmmuunm&;hu—
g, wotbtﬂ;lllko to express my
ﬂm& Demand.
themnwyotrhnnm?c}m“d

The proposed outlay of Sixth Five
Year Plan is of the order ¢of Rs. 69,300
croves. It should have started two
Yeary before; stil] it has not seen the
light of the day. We are hearing

succegfully

Planning Commision, whose sanction
is requireq even for utilising the
States’ own resources, ghould inter-
Vene In this matter and ensure full
Qistribution of such loans and aids
from the foreign asgencies for States’
schemes,

8ir, the Planning Commission is
a part of central bureaueracy and It
is headed by a nominated nom-ofi-
cial, though the Prime Ministey may
be the Chairman, It is really a
democratic anachronism that a nomi-
nated official should preside over the

Ministers of States. T guggest that
the vice~chairmanship of the Planning
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Commissjon should be held by the
Chief Ministers for every t
in rotation, wo years

We have invested enormous sums
of money on agriculture. Yet, in
constant prices, the share of agricul-
ture in the gross output has fallen
from 62.8 per cent in 1930-51 to 4353
per cent in 1865-68 and to about 39
per cent in 1977-78, The per capita
income of an agricultural labour was
Rs. 18780 in 1950-51 and it got
reduced to Rs. 188.50 in 1976-77, when
the value of a rupee is just 30 paise.
In other words, the real value of his
income is a paltry sum of Rs. 60 a
month, Can this be called planned
progresg in the agricultural sector?

It is not that the indusiria] deve-
lopment has fared well during the
three decades of planned developed.
We have got 5400 foreign collabora-
tion agreements jn the country. It is
not thet some unknown foreign com-
penies have evinced interest In
Indis's industrisl growth, Most of
thern are multinationals who want to
become the industrial masters of
Indian entrepreneurs. Have we not
mortgagea our technical prowess 1o
these power-mongers?

Coming to nesrer home, you will
fnd that the Food Corporation of
India statks 88 per cént of the food-
grains in private godowng paying ex-
orbitant rents. The Public Undertak-
ings Committee has condemneq the
patronage being exiended by 67 pub-
Jic sector undertskings to private
warehotse-owners, Should net the
Planning Commission have jmplement-
ed schemes for having warehousing
facility in the country? We should be
frugel in spending public money. But
we geem to fritter away the money
¢ollected through texes and levies.

1 would refer fo the oft-repaated
demang for Ganges-Cauvery link-up.
We should not feel shy of massive
investment of Rs, 1000 crores or %0,
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becauge we do mnot require that
much money. We can take up this
scheme under the FOOD FOR WORK
project, The concerned State Gov-
ernments through which this scheme
iy gomng to be implemented will be
glad to lend labour under the Food
for Work project for thig purpose I
came across recently the news that
Narmada may get dried up in another
20 years Thig fearsome prospect can
be undone by connecting first Ganges
with Narmada and than implement
it by stages

In Tamil Nadu we have exploited
in full the available underground
water resources The giant pumps
going deep into the bowels of earth
have brought out huge quantities of
water We use to call them bore-pipes
I have seen thig happening in Neivell
The entire South Arcot District has
exhausted the wunderground water
resources Now we have to plan for

activities Bui the Central Govern-
ment should allot funds for this pur-
pose, The Planning Commission
should approve the schemeg and also
get money for them from the Central
Covernment

In Tami] Nadu during the past 20

are withering for want of water. 800
amall industries are closed for want
shows we have not

prove my contention that our plan
effortg have gone _awry I have to
blame the Commission for
such shortfalls in the core sector
There is inordinate delay in the sanc-
tion of achemes by the Planning
Cormomission. Then there is sagonising
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delay in the sunction of funds for
such gchemes. Even then money i
given at the fag end of the finaumcial
year, The States are not able to
utihise the plan allocations. The Plan-
ning Commission shoulq become a
really dynamic body to ensure the
economic development of the country.
I come from a backward area We
have been crymg hoarse for a railway
Iine connecting Ariyalur—Athur-——
Perambalur via Turaiyur If thig
scheme 1s sanctioned by the Planning
Commussion, 1t will open up this back-
ward area Without the transport in.
frastructure no planned development
can take place in the backward areas

The Government of Tami] Nadu s
commytted to rural development, The
Janata Government at the Centre
gwears by the name of rural develop-
ment and rural welfare The Central
Government should extend all finan-
cial assistance required by the Gov=
ernment of Tamil Nadu in ymplement-
Ing rural developmental projects.

With these words, X conclude my
speech

ot g W (weArEr) ¢ Sunaw
v, & cotfern fufaehy 3 ot fr el
TS FI7 ¥ TN Tw AT IGT FHT,
forrorT farm ot w€ wenrfir gy &
oY fipar & fis s weftemr & o &
oY feire § o fak 33 @R Mo Fir
g vt wer feurdae &, woft aft
fafaficy &, wa¥ wgt whe o ol formr
agt ag frar & fx xa¥® oo whve gw
A fiwooaReT g W ¥
70 ¥ gt Foitd wafe we i §, 708
o afipr go W Frard oy agde 7 @
w8 | Hagarfis ar@fy fed wite
& gy arfgd Afen e 6 ol
oY ey warrar wredr § ot iy wefifeneelt
wgwe @ o wrfigd
(1) Minor irrigation; (2) Integrel
Rural Development; (8) Land Re-
forms; (4) Floog control; (B) Deve-
loptaent of Scheduled castes and
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Scheduled Tribes and (8) Eradication
of untouchability.

5 Juadfa Froarei F araqz oY
gwAm A grar qg & 5 wrwew
KT § T A0 TATH ¥ IR AT
®E A IFTTEAIT B X 7
a%F § 7 97 &, OF a6 w-fod §=
AT AFT § AR g@Q aXF wawel #t
wior 3ga ¥ § 1 oz e 25 ATw wT
T 31

EAFT TF W 9g § W7 arAN
FTAT FTEAT §, AT A 1 w7 5=A<
WY, I ot @Y & ar ArA-tAT
¥ D, AT ANK W AT HTAN R0
TF TTE 1 HIgAIT F7 9 whTa g /<
gEQ aTE GEAE I @ AW g,
TF I To A T § WY SATRT AHT
AT T & FT-gorAT FT w9
W gadr 77w 3F WY & fowd w%-wf
far aF WATor T QW FTAT A ¥z F ALY
ATAT, TF qCH Wrefrwta Hifsdi § gy
faarely #Y Qe § 5 T w WY for
WAt PRT § 9T gl aeh agw FgmdA
& WY § Ferely Wiy & frgdh e s
drgr oy ol § 1 ag wifT w1 Fde
g

AR Ux ATy A W } e wa
T daY it S A Foarfrrwfem &
g T W8 Foat § 1 IR oF amr Wt
qamfear g fis ioqa Ygnaw &
[Ty g w AR, AP K ag S
wignt f wh-wlr & S wuw I
wy § a7 95rq ar A § frardstd ©
&Y WA+ ) T Wrwet e e A
T W, AT A FS HL THT §H FAAT
oY o T ¥ & T @l & wgar
v Sre waw IB1g Wi ey oo qw Y
O e e ey Aravt AT as
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et Welt oft ¥ o YT arr il o,
oY age wEd T ot | I wEr av
fip o e & 3w ¥ PuTeT e Y stinfy
sazfaferdy wy @ew T fear sdmr o
WAL T FT B ATAY G H YT
wfetmw ure el fadt HaX o
i T FATAT § | 7w § gazAfafad
#Y IRl FaT §, 7T AT Ay
Fgar g § fn

L ATIER FT 91y § 4 w1,
a7 g et w1 arEar T 9v )

g agad wrré § s S W g
¥ uref arfafers ¥ w4y wear wEaT g,
Afpw 9% O TAE TRET, FTH qvErs
¢ fr foelY & oY T8 Tew 9 s
rfer g rag g T aw & e
FET RAT St 7 F27 A foF arw @19 H
sttty gr g wrddft | qiw g
xytarmda F e are T
i Y RTFA WM R &
w1 afir qr A T wewew §, GW
W % et i ) ag wew T g
T HY, WY /I AW w7, Ay wfgg

Tw gvare { ¥ & gury 39T st
E | WM qOATY  wAEsfafqdy s
WY HTAT ATEAT &, oY Tw gae & avm
ot 9 wwy g, IvF fag dAuw wNdg
afy ATy, 8 fis gl e
forg amrE o WY d 1 v wAET FER
o oY oy aed o Foh FTfRT 1 AE
sqaeqT v ST{Ey e s W st
gFom-anfranfaai#) arear § arIv ax
Qe war g, a1 Towr dxer ww
Y gorT 7 g, afew et wraere o s
oy | N wredrdwaTy  feswaed
el o Y qregar, A § feeh
w3 dw A g sar, dfer AR
ax H g qredrEy Wi E 1 o TE
wwear Y wrdfy fe o « oo it
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[sft geor wra)

¥ qed 9T agAT 8T 9T AF X AT
g «fer guaT SreT W SR Y
wEyT AR I T W @ WG
AT agFr gifEy et Yageraw are
T |

@ it § e gremer W grew
Fga FA & g grgae a-carer
g W § e foufewr % o
a1 @ &7 Fr ag aaefaen
i & 1 e gfeomT & forg Bar
o gaomT WY At g
¥ friw won wrgar § e preaw
aR-oae & FIA qT g FA-H w0
W awg wid, afr  Sawr ofes
IR TqE

e faafad ¥ o5 g Faw Ismt
war g, Faaet & goen s@TE
e wagrre yeq g & e Fore sere
¥ 20 drady a1 gy wrer  ghowmr
¢, Sui q@o wwo #ro o A Mo
Yo . > iy wghrad & o
a8 T woSr g, et Qur W
@t fs gfomy *Y 20 el wwrdy
w QLAY T I wgferagt = ¥
o W I wrF | ww fagay
fegraw swc At o fraw sl
o7 ¥7 ¥ ¥ 50 Hrady fgear ghooni
wY frar w# |

satfer sdte wY P § war
wr § fo  fggere & geatad
aaedr ghorrarfeafadi Y A wia
wear wigat § fr decaltge @z &
g5z T CF-ArarE {gewT 9 amt q%
¥ Foar wfggy § @vr v §,
WX oW &% TOFT A grew wY aff
FART AN qw v fgge WY
waw A gure ewr 1 wraw
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Braet FergaraEggt feie
F qud cwre # wreddre wTEER
% gfomarfrafet ¥ fog 12
oeEz WX T S, A wEk e
" AR Y frar Wil e ot
g A AQ o § 5 e QY
RER—Igray W wer wkw—i T
mfor @y Il iy @
¥ Gurarfawa aff car

st qw wvefa wwer : A57 ARW
# Iy wratdY gw-fagrE )

Wgmww T qEeTs W
g zu fag & ooy SO WO
£ weeidww Y Qem, ag wew
e

ww fagug ey fe frdr oy
Ve FT T qwww A T 7 fmgrom,

IT R arew W ffsg fewagw
o WY O Y W

% o gare WY T e,
¥ ¥ ¥ wgw wqrar e dwrcadt
oo wrar mrandt ot ST 45 ¥
raogaa e ag s aEf ¥ s
¥ oy "% o sarer Ay W
BELFw A wF, T fag
AT T Aus widT wATey, O Qe
¥y Aoy N Iw W 9% W
wT gl | fook are qR g @Yo o
T awr fawar . wgl & Qweas
fafeer ¥ 0 arw gk 1 T
werfr Wt wft AgT ¥ QWY Prardt
9T wasfeeiwe gt § fow o ¥
w5 wEd AN SwErAE fgen
& qw ST gt oy wrar . wed
duk v WY ga ¥ Poy b o Fagr
& 1wy dow wnft zrea W WE Py
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safd  HA oAy wwgdh oA
wgife gnen § oA sy o aroas
fafraw dSo Qe & age A ASET
IA T FTHW FH ITHT AOGL A
W N Ay qra & arm Ay Sty
IO N A A I FE
® FraaT gRmy Y gaw fenrfs
IR ¥ O @y wifefrdwe g =7
g feQdrT wve aw @ 9 9w
=Y fafrrorsr & Yaror e ¥ wegare wwvgs
g, afew ST gEAG @
ifag f5 o qw wiw wrfadr s
A Wny N W EH ¥ Arfew @Y
way, ofewr w9 AT9 §% 8T Opy
3, TEw oft D RN ANy
faferae &Y &Y & a1 fax =g
8 WA TAA F Fry 12 W2 Iy
FWT | SEwy @ 3= ot g
qTETH N, WH AT I @AY
e sy FTe faldemy

% o% g s gm fr oo
wTeh §TLET cota §, e A oy
t i fefew daw w1 cow o
agl ¥ aw aw Im &1 fawrw
aff Y TrArd 1 Wwdew aTwIT
e oad, @z daw aodr fag,
HH yeRgraa g, afee fefew
s FT cArr AW, IO ART WY
dotae ¥ 9w e g d, I
waifde  Nifad, Www TS ¥
Wﬁ"!ﬁ,@oﬂw lﬁ'(q‘roqwo
o ®Y IaF pethae HifSE ) T®
W T IA Tl arEr A TR
o v o faefedr ¥ g
ety o2 & faar @ W nw
wrew Uy A ¥ oY fewr 8 fw
1960 ¥ v W & B gerwwrw
v gk o Afar vl WY e g
foxrmrti  ergegemwwr fifoeslt

CHAITRA 7, 1801 (SAKA)

of Planning 386

fsfizee wna ammr =fed . &
o agt o W g f fefgee
%), afew % dgw an W e
T M€ & aaar afed, @y
Faar & fefod W @addr gvar
wifed, swwmras ¥ g9 ag geifede
¥, I GERITE AT MMTH A TeT
IFFT & qTT AT

mEm ¥ ok wow fagwsr A
¢ o ITGEW  TE F AR my
# gl aeE YA § wrwr @i
TG WA AW ¥E W ey
qut § fic s Aot o FxEE R
TRATT TW EU ¥ WX e
wieE A NE @A T 3
qT FE A O 0T g7 awhgrer
FTH SFST Y v ay  «ra) g
i ot v ¥ Fror zfar er
e §, W wrET Wi T qarg
g1 Wiy §, wiw g Y o §,
gt g T T qq agtAE IWR
FT U 37 gE agt &y frer @i,
WY IEEY OF g st 5 fmr
arg | % Iy zaw fad aogar
FaTE s Iuir FEar s awd
7% Fror § TIET

ga AR T F A qF
AT FEAT ARRAT g | Agd fUeEr
goT & 2, T { & wrAv §, wearar
fefegwe, wu¥ WY & agd. | ot 3,
o FTeT ¥, us  ATOaees, g,
s e gl 71 g=-fefoer
fouddr &, wTwr 9y ge-faer
uferr fermr foqr gwrar, &fre
wa srrer § guaRr dredivw aow
wedr v &gz fdaw wwr
wmat g s v o-fedt ofar
ferrae fieqr o wWie Iuk AT A
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[=ft g wA)

Y wgfagd waar faor qedt &, o2
I & wF

16.00 hrw,

afex ¥ & sgwewtds wrg
fe gzaror w¥@ FT 9w wEET
gw frqr srar wifge 1 qg o oY
ghamm &1 famy Y a9y ifeeT
AT T e, A€ IH faemr wfed
qam, giErer siv fgmyaa & mard
w1 foaerr afe Sred ferge ™
oY faerar &, 9u% ot gl w1 figewt
g 98 sa® e arfed afiv wer
& fiemate amegn)

SHRI P. K. KODIYAN (Adoor):
Mr. Deputy Speaker, Sir, I want to
ask a few questiong for getting
answer from the hon. Minister in
charge of Planning, I hope that he
will answer these “questions, More
than a quarter of a century of plan-
ning has taken placed already
ready in thig country and we are now
at the beginning of the Sixth Five-
Year Plan.

Now, what were the objectives of
all our plans? From the first Plan up-
to the Sixth Plan, the objective more
or less was creation of full employ-
ment, eradication of poverty and re-
ducing inequality among the various
sections and strata of our people.
Now, after a quarter of a century of
planning today 3y should like to ask
the hon. Minister whether he can say
that we have succeeded at least to
some extent, in achieving these basic
objectives? If there has been no sub-
stantial progress in the matter of
achieving these basic objectives of
plunning, then I would like to ask
the hon. Minister, that i8, my second
question, as to what he is going to do
in order to remove the obstacles that
have stood in the way of achieving
those targets. Because when we go
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through the Sixth Plan, very land-
able things have been mentioned
about its objectives and there iz an
amount of confession alsp that in the
past planning process there were some
defects due t0 which the objectives
could not be achieved. Now, the Six-
th Plan is trying to remove some of
these obstacles,

The planners say that more ampha-
sis will have to be laid on the prob-
lem of development in the rural
areas. On the problem of agriculture,
greater attention will be paid to rural
development so that the needs and re-
quirements of the weaker section are
met.

Now, my third point is this. If you
are going to give priority to the ag-
ricultural sector, I would like to know
what is the No. 1 problem that you
are going to solve?

16.04 hrs

[SHRIMATY PARVATHX KRISHNAN-—ifl
the Chair.]

If you have decided to give prionty
to agricultural sector, 1 want to ask
this: in agricultural gector what prob-
lem is going to be considered as No.
1 so that you can solve it? In other
words, what is the basic problem
that you are going to tackle? In my
opinion, the basic problem in agricul-
ture is the agrarian relations, the
outdated agrarian relations and re-
etructuring the agrarian relations
through proper and effective imple-
mentation of land reforms, You have
stressed the importance of implemen-
tation of jand reforms in the Plan
document. The plan document is
one thing and your action is another.
I am charging this Government with
all seriousness that for the last two
years, land reform measurey have
been practically kept in cold storage
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, pest during the regime of the pre-
vious Government. This is because
there are certain basic defects in the
whole approsch and the planning po-
licy of this Government. We have im-
plemented plan| after plan and the
result is that the production has in-
creased in the various sectors of the
economy in the industrial sector as
well as the agrarian sector. The na-
tional income has registered an in-
crease, per capita income has also
gone up, there has been progress in
the field of education as also in the
fleld of science and technology, but
along with these advances, there has
also been contmmuous growth of un-
employement, increase in the number
of people living below the poverty
line and so many other things. There
has been progress in the field of edu-
cation and consequently, more people
are coming out from schools and uni-
versities and various scientific insti-
tutions. Along with this, the paradoxi-
cal situation is that the number of
illiterate people has also increased.
This has happened because the Go.
vernment—whether this Government
or the previous Government—were
not prepared to take some basic and
bold steps in order to ensure equit-
able distribution of increased produc-
tion and increaseqd wealth in our
country. As a result of all these basic
factors having been completely ignor-
ed, the concentration of economic po-
wer has increased and the growth of
monopoly has been going on unhin-
dered in the industrial financial and
agrarian sector. The peor people like
agricultural workers, the harijans,
adivasiz and other weaker sections of
the society have become more weak;
the poor has become poorer and the
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misgsion itself So long as You are not
prepared to tackle the basic problem
of conceniration of land in the rural
areas in the hands of s few, you can~
not take care of many of the problems
I consider this enormous hold of a
few over land as the basic reason for
the atrocities and other violence in
the rural areas. And every time this
question of atrocities is raised in this
House, Government says that it is
taking steps. But we have seen in the
last several years that the situation
has deteriorated, and not improved
It is so because you have left the
landlords, moneyeq people and vested
interests in the rural areas in tact, You
are not prepared to touch them. With-
out touching them, whatever higher
allocation you make for agriculture
and however much money you pump
into the rural areas, they will go into
the pockets of these landlords and
richer sections.

st warne fog : (wESET) -
aarafer aFeET germag aOw ¥
9ud T EW WMl w28 WIE ¥
varer ¥ 1R e @R wur R arr
Wt 2 foradl gwfa s wifge 9
T wfe gw Al w9t £

¥ drere iy wifemr 1 wror e
qE T AT N E o ¥ ww
¥ g ¥ art Hag gk R
fr ol St qw ¥ sl Wt
uw fodlt wra § oo 6 T Ad
wft @Yoy ww dAT Y § gmr
sar fs o wrfieg 1 s Y
W SISy ST 4T AT TN Y
Lhe Wi #t Iw F wrewr mT Ry
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& gyt & wfr WY o wrear
T gE ARk wad fag o
TATAT FATT HCAT G2AT |

crifar e A & difag
AR ot e wral & gae
IaR wg e afy faoar o fr
3¢ et wifeg 1 oY wrdo o
ow, &g ¥ A, T wEvaC @
JTE A F Qe F, oyl
N FAE F A gelifreife
A & AR wwy & Sfe
7T ATAY A AMFY ITET Ay @
R a@ wrorg fr deenn
¥ I ot 0 J @ A gty an
gt fr gtk WA BT ww
AT TATG | T WAL GATY Frorrimt
F g W@ ﬂmq@aﬂ,m
s & fr ogmra W wrod R
H TG ag agq 18 9v AT
W I qATH A Savy gy forar
AT ¥ AR W fyse gt
WY 98 18 Sgem ar TEF S
RSSO 6 1 D S
W@ I

dur & 'S wrdw qren 4 faa,
W I FERIT AW Qe R
AR TR FAT W wwe
W AT A AT o wer o
Ty, var avg w1 fowm, wdr aww
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dar W wifew, weer whew Gar
worr arfgn dfew o agaaw &
et § d fpc eTEIT # G
T Wt WA 7 omT fE owray
fae® are Fqr fe AT dd
g wwr & & omer w@ W™
gnt gd ¥ frar w1 IwsT Al
dar a8t fawr 1+ a7 @ gmd
Tyearel 7 FAr &, gwd  enfar
AN g wh far o
AraArst F1 Fafo s @ forad
forrrt wtag gar a1 Fredy ot
Ty A7 AR ol afew g s
fae o #r & aifeer od gFY
atfre | Wy fag Y wEr d
fF owar v AW | A SEwY
afewdy 3w a7 & % fr ew+E
qIA qF T TE AET W FE@E
4 9 W1ed)  woF 9 armTeg
ANF  FAMT F IO T WY
gF ta7 ¥& Ferd FAT o)
"I T QYA T GE TG0 w4,
AT FT JEY g AT & Far fr wee
#fs Fervowme gnil, AT st aEr
AT & FThAT

wwr ofw fr fra? gmonrsw
IAE T dAT g faear 0wy
waR wqrar SFO ¥ fmmr a3 agy

Wi frw & g wFew Wiget
wrgw JETd@wm | W e o
wT draraeEr wr owra w@ ¥
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gaag wend fa @1 ®RE
dxas § fod qw siw Al R
faqer SHIE T AT TS OFA I,
aqatag Fzar g fr foms ma F9
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¥t o faw fared w1 weEy,
RZ QYWY ST ATZAE AT IAwT afy
qqrer adr  wwet Froseo g
qTrAT

9 aF T AEH W AT
T AT TEIEE@IY FTAT AR W
FUT A IZ FHRATE 1 HWTA gHIY
I 9= B U WM s whe
Wik frarr dFx &, fawd wrow
=17 ave weeew frard ¥ owgr 2
IqFqET F AT ¥ W wAE AG
fust @ &1 W N, AT ¥
AT wea ¥ v W fred @ Gy g,
s oy w18 FI A & @y
AT gg-frrd @11 BT Q9T A
T awatd, WY wE Av A &
qFarg | Wer g/ TR
fr wrae Al gfvaT dsx v @
2 T W T dfe gl
AE X ¥ 9CE e g
& o T fAw garw qEw WA WY
¥z o1y afers sgeix G AT Y,
TF AT FEA T qF HE AT ATAHIT T
21

& wrarr gegarg darg B swmow
uA gaa faar

SHRI K T KOSALRAM (Tim-
chendur) Ou; planning commission
js more powerful than the mnisters
We know that without the clearance
of the Planning Commission no plan
can be taken up by the government
Every small thing must go to the
Planning Commission first and then
only, after their clearance go the go-
vernment and can be executed Un-
fortunately the Planning Commission
is not fair to the southern states For
example, 1 would like to refer to the
Sethusamudram project which hus
been outlined by an eminent Indian,
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Sir Rameswami Mudaliar. He had the
foresight to say that this project was
the key to the development of Indian
shupping industry The Planming Com-
mission has not so far considered the
unammous resolution passed by the
legislative assembly of Taminadu
about the necessity of Sethusamudram
project After all the capital outlay is
only Rs 80 crores compared to Rs 900
crores which you are thinking of
spending on Navasiva port, near Bom-
bay, it 1s estimated to cost Rs 800
crores Compared to that, the Sethu-
samudram project 1s estimated to
cost only Rs 80 crores as out-lined by
such an eminent man Ramaswam
Mudahar Today our Prime Mirster
in reply to a question has stated that
Bombay Port was losing Rs 400 crores
every year because of congestion st
the Bombay Port, that 15 why tney
are considering Svana Shiva port at
an estimated cost of Rs 900 crores
My point 1s that if Sethusamudram
project 1s implemented, many ships
can be diverted to Tuticorin port, they
need not go all the 700 miles via Co-
lombo, that distance will be reduced
to less than 100 miles Indian shipping
as well as international shipping will
welcome this, especially 1n view of the
increasing fuel prices When this pro-
ject comes up we can think of run-
ning a lme to Australia and other
eastern countries Sinularly Tutrorin
has not been considered for the cons-
truction of a shipyard on the eastern
coast The shipyard proposal has been
sent by the Tamilnadu government
some years ago but the Planning Coin-
mussion has not touched this praposal
at all It is very unfortunate I am
afraid the Plannming Commssim s
guilty of bemng partial, that is my
charge against the Planning Commis~

There are other things also

MR CHAIRMAN: Thera is very
little time.

SHRI K T| KOSALRAM: Nobody
dreamed

that the American Sevanth
Flast would come to one sastern const
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but #t did happen during the Bangla-
desh lberstion war. I am saying that
construction of shipyard at Tuticorin
ghould be geriously considered. Other
shipyards are not overcrowded and
booked for years to come. With the
development of shipyard at Tuticorin
we can have regular services to Anda-
man and Nicobar Islands.

I wan! {o bring to your notice ihat
in regard to Chinnamuttam Fiching
Port (near Kanya Kumari) all the
formalities inciuding the technical
senction huve boen  cnmpleted Still
the Plan:ny Cenmission has not al-
lotted funds.

On the east coast, with the coming,
of Sethusamudram Project, we can
even declare Tuticorin as [ree port.
At the moment all the ships touch
Colombo. The Planning Commission
must bear in mind all these things
and approve the Sethusamudram Pro-
ject and Tuticorin Shipyard.

The Planning Commission, to expe-
dite this work, can constitute a panel
of experts to go into this and fnalise
it as early as possible.

Coming now to the important irri-
gation project-..linking of Ganga with
Cauvery——it hes become a project of
immediate importance. The other day
some experts have pointed out that
Narmada is dryin gat soure I don’t
wisgh this to happen to Narmada san-
ctified by the father of the nation. I
am sure that our Prime Minister, who
hails from Gujarat would not like this
to happen. He should order immedi-
ately ine linking of Ganga with Nar-
mada and later this can be extended
to Godavari and Krishna and then
Cauvery. I would request the Plann-
ing Comumission to look into this with
all seriousnesg and formulate this

project.

Similarly, the Planning Commis-
sion has constituted four panels for
lgoking into the questions of proper
utilisation sf waters in the country.
Ong of the panels is also considering
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the utilisation of waters of west-flow.
ing riverg in South.

1 would like to bring some facts
b w4t avallabinty of water to the no-
ticé of the Planning Commission. Ke-
rala is having 2,500 T.M.C. but Tamil-
nadu is having only 500 T.M.C. out of
2,500 T.M.C. Kerala can utilizse only
500 T.M.C. 2000 T.M.C. of water is
going waste to the sea. The Govern-
ment and the Planning Commission
should ensure that Kerala be advised
io spare a. least 190 T.M.C out of
2000 T.M.C, goimng waste into the sea.
Thig 100 T.M.C. water will irrigaie
1 million acves of land in the drought
area.

Tuticorin has become a major port.
Yet the hinterland is served .by me-
tregauge line. The survey for a broad-
gauge line between Tiruchirappalli to
Tirnelveli~Tuticorin was completed
as early as 1967. Yet the Planning
Commission has not yet approved this
scheme.

MR. CHAIRMAN: I have been
pressing for it, though 1t i1s not my
constituency.

SHRI K. T. KOSALRAM: You can
approach the Railways and the Plan-
ning Commission to approve this
scheme ior execution. The Planning
Commission should once again think
of this. It should reflect the people’s
aspirations and their needs. In fact,
1 should say that the Planning Com-
mission should regularly have commu-
nication channel with people’s repre-
sentatives so that schemes can be for-
mulated bearing in mind the actual
needs of the people.

I woulgd say that there is inordinate
delay in the sanction of schemes.
Worse than that is, that money is
also sanctioned in the first week of
March and the States are unable to
spend this money before the close of
the financial year.

It is really amazing that after 30
years of Planning, we are still having
all over the country powar scarcity..
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In Temil Nadu there is nearly 50 per
cent cut for the past 20 days. The
industries are closed and the agricul-
tural crops are withering I wonder
what kind of planning we are doing
when we cannot provide power for
agricultural and industrial operations
which are the mainstay of our econo-
mic development, Only the other day
there was news that there will be
black-out in Delhi as the Power Plants
do not have coal. Are we planning for
the welfare of the people or are we
planning for creating more problems
for the people? Let the Planners do
some hard thinking on this,

1 am unable to support the Demands
for Grants of the Planning Commnis-
sion.

ot woamw dw (1Y) ¢ Al
ngregT, wdt g% AN ol AT
warf vEE, wam g9 wffy HEr
¥ 9T 7w gFadia Trear aw w7
w7 ut = Frar ord @Y & w7 awar
g Prad frge & arr 7w Aoy
Fard w1 I9E qYW W adrer
ot Ty Ay fadey oY) SRR
foedt % &zwc  drar W Py
€ gt 2 e fagrt Y Aoy
afegd 1 @ w1 of ww § fx
1960-61 ¥ 38 Py & w@
& W& wror wgwT 54 v @ g
%) ot v Wwii A wfy wfe
atr 25 gt Wfa g & et 3Edr
wix drg ag T o ol shfw
1951 % 648 FAT 9 a% WIT IWPTHT
5111 *0w a% ogw wER 1 1953
# gfr wfer =98 o @m 14
dfreefy wfs g 12.8 wdreewfy
eqfier @ mER 1 TWAMH 30-35
afrrr axfir QX & For wfy enfirr
sy woar fad 3 Mz @ &) o
wort ¥ figge # 2wy afere
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U § fornd whr oferre it 10
WY1 gl gy ot ww wwry
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qwTaly qEEAT, T =T 6 a6y
stz fifoe

MR. CHAIRMAN: I am calling the
next speaker—Kumari Ananthan,
Now your speech is not being record.
o, According to the rules, the
next sapeaker hag the fioor. So, please
regime your geat. You are not being

CHATITRA. 1, 1001 (SAKA)

of Planning 406

recorded. Once I call the next spea~
ker, ke has the floor; that is the rule

*SHRT KUMARI ANANTHAN
(Nagercoil) : Madam Chairman,
while participating in the discussion
on the Demands for Grants «f the
Ministry of Planning, I would like
to know from the Government what
is the economic environment in India
after nearly three decades of planned
development. Our warehouseg are
full to the brim with foodgrains, yet
millions of our people are maimed
with malnutrition. We are reaching
saturation ‘evel in our foreign ex-
change resources, yet we are comy
pelled to export more and more and
we spare no efforts in soliciting ex-
ternal credits and grants from all in-
ternational financial institutions. The
domestic savings out strip our domes-
tic investment, but our per capita in-
come is still at the bottom in the
world economy. What a paradox we
are in!

The Chairman of our Planning
Commission, Shri Morarji Desai, says
that simple living is the soul of
planning. But the Gowernor of
Reserve Bank of India has sceffed at
the idea of simple living as a primary
facter of planned development,
especially in the present day explo-
sion of technological and industrial
sdvancement. 1If there is no identity
of views between the elected repre-
sentative of the people and the execii-
tive agents, then the Plan will he mere
scribblings on paper. Only the other
dsy the Central Finance Ministry has
issued a filat, expressing its fervent
hope, that the States would expediti-
ously expend the foreign aid received
for the Plan schemes of the States.
The Union Finence Ministry hag also
expressed its extreme unhappiness
over the painfully slow utilisation of
such foreign aidg by the Stutes. What
about the Plan allceations made by
the Planning Commission? The ghort
fall in plan expenditure during 1975-

*Tha original .p.ec.; was delivered in Tandl,

- ——
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79 in the case of some States 18 as
follows:

———

Ras. in
crores
-r
Asam . . 9o
Pihar . . . . . 33
OCujarat . . . . . 6o
Haryana . . . . . 16
Himachal Pradesh . . 12
Manipur . . . .o 5
Meghalaya . . . . 13
‘Tamil Nadu . 62
Tripura . .. . . 5

The total unspent money from plan
allocationg comes to Rs. 336 crores.
There ig also no meaningful explana-
tion for this massive unutilised funds.
The Sixth Plan is yet to be finalised
The outlay of Sixth Plan is of the
order of Rs. 69,380 crores. The Gov-
ernment goes on mobilising resources,
sometimes disproportionately to the
real needs, from the people of the
country for their own progress. But
the revenues remain unspent like the
watey in a stagnant pond and not utili-
sed for irrigation purposes

In 1976-77 the plan outlay was 35
per cent and in the third year of
Janata rule, it has come down to
7.4 per cent in 1979-80. Probably the
Plan is rolhng down! In 1950-51 the
value of rupee was equivalent to its
real worth. There was no difference
between letter and spirit. But now
the value of one rupee is just 30 paise.
The gusrantee given on  one-rupee
pote is worth that much only. There
is no honesty in the Government’s
vleman assurance that one-rupee
~vould fefch its value. It looks that
the paper on which a rupee is printed
is more valuable than the value of a
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rupee, What is in the paper is nnt
obtained in praetice.

We are talking from  house-tops
about the subsidy being given to the
agriculturists of the country. In
1947-48 the subkidy scheme was in-
troduce@ with an  allocation of
Rs 23.95 crores. At the moment the
allocation for subsidy is Rs. 560 crores.
Since inception, the total allocation
of subsmdy alone has gone to Rs. 3,178
crores, out of which a sum of Rs. 2,860
crores hag gone tp wheat growers
Do we regquire any betiter illustration
to prove that the rice-cultivators are
the step-children of this Government.

In 1850 the percentage of taxation
in relation to the national income was
6 6 per cent and now it has been hiked
to 18.8 per cent The revenue from
indirect taxes hag been increased to
the level of 79.7 per cent. while the
revenue from direct taxds is only
20.3 per cent. No other developing
or developed country has tapped the
source of indirect taxation as India
In other words, no other country has
fleeceq the common people as India
has done Indirect taxation imposes
back-breaking burden on the common
people. Can thigz be controverted by
anyone with a little economiec acu-
men? upto 1965 the public debt
wag of the order of Rs. 8000 crores,
which rose to Rs 20451 crores 1In
1875-76. During the three years of
Janata rule, the public debt has
reached the staggering figure of
Rs. 34,118 creores—an increase of
Rs. 18,665 crores in public debt. The
people have been sapped to their
marrows. With all this, the Sixth
Five Year ©Plan is still in suspense.
The Planning Commission should
really be a body of economic experts,
who should be free from  political
expediencies and who should have
before them the goal of common
weal. All the planned efforty will
have some meaning it the people get
water to quench their parched throat,
two square meals to appease thelr
gnawing hunger and a shelter to save
themselves from sun, showers and
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shame. If these minimum require-
mentg of the people are not achieved,
then all the planning efforts are futile.

1 will now come to the point that
has been referred to by my friends
who preceded me and that is, the
Ganga—Cauvery link-up scheme, At
the outset I would like to re-christen it
as Ganga-Kanyakumari link-up sche-
me. In the North we have recurring
floods and in the South we have to face
repeatedly drought. In the North we
have furtile fields and in the South
parched earth. This scheme would
take water from the North to the
South. You not only golve the twin
problem of flood and drought but you
wil] also solve the problem of grow-
ing unemployment in the country.
There should not be an evasive
excuse of massive investment requir-
ed for this project. The people in
the States through which thig project
would pass through woulg readily do
this work for food. The grotesque
landscap afflicted by drought would
become a vas stretch of green with
the help of gurgling waters of Ganga.
Our land would become & land of
perennjal sunlight and no room for
ever for any gloom. Industries would
come up when the basic raw mate-
rialy are available in plenty. The
frequent electricity cuts do not speak
well of our planning. When this
scheme iz implemented there will be
no paucity of power.

The aliens ruling this land could
connect North and South and East
and West with railway lines. But we
have taken 30 years to complete a
railway line of 50 miles from Trivan-

drum t¢ Kanyakumari—we have gone
on the snail'y pace of 1.3 mile a year—
and it ig going to be inaugurated at
last on 15th April, 1979. I hope that
Nagercoil :nd Nellai will be connec-
ted soon by a rail-link. But ke
foreignerg took the railway line upto
Trivandrum, after cutting into  tall
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hills, within a prescribed time-limit.
When they can do such a marvellous
job, we can also rise to that level.
Thia Ganga-Kanyakumari link-up
scheme can be taken up in atages.
Ganges can be linked with
Narmada first, which it is fear-
ed would dry at source with~
in 10,15 years, according to some
newspaper reports. We should npt
allow this to happen to Narmadsa, on
the banks of which was born the
Father of our Nation. Are you going
to allow Narmada to become dry, as
you are going away from Gandhism?
Both Gandhism and Narmada should
not be allowed to go dry. After
that, you can connect it with Goda-
vari, from Godavari te Krishna, from
Krishna to Cauvery, from Cauvery
to Palar, from Palar to Vaigai and
from Thambaravarni to Pazhaiyar in
from Thambaravarni to Pazhaiyar in
Kanyakumari. Besides irrigating
lands, you will have a national water
way also for navigation purposes.

Let the Ganga emanating from
High Himalayas, the natural protector
of our freedom in the North, go to
Kanyakumari, the protector in the
Southern-most tip of the land. After
feeding her children throughout
the longth and breadth of the coun-
try, let Ganga become part of Indian
Ocean in Kanyakumari. Mother
Kumari will enable Ganga to produce
salt also, after she has fed millions of
our countrymen.

In the end I would say that tie
Plan should give life to the people
and not stultify it.

off o ww g ($ivR) ¢
gy agET, ST AT F7 9ee 39
v § Iwmge § vawt & emdw wTat g
W aRd+ & Q1Y 619 $E g ol
T WTEAT E | GWYT &7 9gd o, W
fogr @ ¥, wiw qT HT oG fear
w &, 9t w1 ag AT gur i oF
safiey, oY, werrey g, T Ao ¥ avAr-
i) 7« 7 /R g daT edw 7y w
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PROF. P. G. MAVALANKAR
(Gandhinagar): Madam, Chairman, I
am happy that Planning has received
in this year's Demands for Grants dis-
cussiong @ considerably high prionty
and it has obtained the second rlace
in the list of discussion on Demands
for Grants. Now, by curous coinci-
dence, we are discussing Planning De-
mands today, the 28th March, when
exactly 20 years ago, on this day, on
28th March, 1950, the Planning Com-
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I have seen the two Annual Reports
of the Planning Commission. Out of
90 working groups that have been
formed there, 70 working groups have
&lven reports, I would like that those
70 reports, although they are meant
for official uge, should be made avail-
able to Memberg of Parliament aad
kept in the Library so that some of us
can discuss those matters and consider
those matters in depth,

I would also like to say that the
Report of the Department of Statis-
tics which is separately brought out,
although it 1s very good, g;aves me 2
chance to say that we are still be-
low the minimum required stand and
in the matter of having dependable
and reliable statistics for our planning.
If the statistics are not rehable and
dependable, and if they do not go on
extending their base and if we do not
know their basis, how are we going to
plan purposefully and sensibly?

I would, therefore, request yo'' to
consider, in this context, what hap-
pened in 1863 in this very august
House. When the Lohia-Nearu de-
bate on poverty conditicas in this
country touk place, it was brought to
the notice of the country that poverty
wasg phenomenally more criminal, des-
perate and scandalous than many of
us would have liked to believe. At
that point of time, it was Dr. Ram
Manohar Lohia who said that as many
as 270 million Indians were only earn-
ing 3 annas per head per day, which
wa3 approximately 19 p., whereas, in
the same debate, it was the Prime
Minigter Nehru who said that the
figure was not 19 p. but that it was ap-
proximately 94 p., that is, 15 annas
but Mr. Gulzarilal Nanda the Minis-
ter of Planning, intervened to say that
it was neither 19 p, as Dr. Lohia said,
nor it was 94 p, ag Nehru said but
that it was 4T p. This shows how
Govermment statistios can go very
wrong and can even mislead.
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That is why I make the point that
the Department of Statistics needs to.
be further strengthened.

From the earlier days of pioneers,
hike, Nehru, K. T. Shah and many
other; to the present times, we have
taken a big stride and a long stride
in the field of plannming. One can say
that planning hes come to stay in this
country, It is all for good. Now, the
question to be asked is, whether we
have become mature and stable in
these 2-1/2 decades and whether cer-
tain inevitable distortions, exaggera-
tions and factors of diseguilibrium.
have been removed in the last 2-1/2
decades. If you say, however, that
there is something still wrong, you
must try to set it right as early as
possible.

The Planning Commission is heavily
loaded, as always, with the Ministe-
nal personnel. For example, there is
the hon. Prime Minister as the Chair-
man of the Planning Commission, and
the two Deputy Prime Ministers and
the Home Minister and Members. I
am not saying that they should not be
there. What I am trying to point out
1s that there is this top Ministerial
personnel and, apart from the Deputy
Chairman of the Planning Commis-
sion, there are only four other non-
official members. I feel that the offi~
cialdom is heavily loaded on the
Planning Commission and that gives
the Planning Commission certain
weightage about which hon. Mem-
bers who spoke before me were com-
plaining that it is acting as a kind
of super cabinet or a super body. I
hope, the Planning Commission will
not aet in that form at all. I am sure,
the Prime Minister would like to say
something on this matter,

THE PRIME MINISTER (SHRI
MORARJI DESAI): Let me correct
my hon, friend. Y am the Chairman of
the Planning Commission. But I meet
the Commission once or twice in a
year. It is the Deputy Chalrman who
carries on work of the Commission il
the while. ]t there are four
ters there, they do not sttend
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meeting. We attend only when the
asnnual meeting is called. Then we
discuss; When any discussion is re-
qQuired; we are helpful to them., It
1z the non-official members who realiy
do the work. There is no question of
any weightage being given like that.
Let there be no apprehension about
it.

PROF, P. G. MAVALANKAR. I
am grateful to the hon. Prime Minis-
ter for the clarification. It only tempts
me to add one more point. If the
Prime Minister and his colleagues do
not attend the Planning Commission
meetings regularly, I hope, they will
at least have that rmuch political in-
fluence on the Commission to ensure
that the officialdom does not increase
m the Commizsion and that the
Planning Comunission acts as a helping
hand to the Government Departments
rather than as an agency of obstruc-
tion. The Planning Commission and
the various Minizteries/Departments
of the Government must have an at-
mosphere of coordination rather than
that of confrontation. There are cer-
tain sensitive zones and one can natu-
rally understand those zones being
present there, because political deci~
sions are taken at political levels in
the Ministry. Nonetheless, the experts
in the Planning Commission and the
political compulsions of the Govern-
ment must be so coordinated that con-
frontation is eliminated.

Now, I would like to make @
few brief points in the limited time
at my disposal. One feels sad and de-
presised at the present lack of in-
terest in, and enthusiasm for plans,
planning and plan implementation in
general. I find that the initiative of
the people and the participation of
the people are at a somewhat low
level, I suppose that that is not the
fault of the Government alome, That
iz also the fault of the Members of
Parliament, Members of the Assem-
bly and the general public at large.
But 1 would like to see that the in-
terest im planning continues to grow
and that it becomes more significant.

I would also like to suggest that the
Planning Commission must act as a
110 ¥L8--14
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useful agency to cement the relation-
shup between the State Governments
and the Central Government; particu-
larly through the meetings of the
NDC-—the National Development
Counci—it should be ensured that
the Union-State relations are norma-
hised and strengthened, particularly
in regard to financial matters and fin-
ancial powers,

As regards the NDC, I would like
to say that, from what is reported in
the press about the discussmions that
take place m these meetings, one gets
the impression that there are certain
controversies and  dissenting notes.
They are all for good; we want
them. But what we want is
to see that, through this niechan-
1sm and the operational machinéry
of the NDC, we are able to extend,
develop and strengthen th cooperative
areag and enterprises between the
State Governments and the Union
Government,

In regard to plan targetz and aims,
what we require are modesty, mode-
ration and modernity which, 1 think,
are essential.

As regards priorities, I will say
this to the Prime Minister that the
shift in prioritiegs is something which
1 welcome—the shift from industria-
lisation to rural development, the ghift
from excessive urbanisation to deve-
lopment of agriculture and employ-
ment in the rural, countryside. All
that is good. But I must say that, when
I read press reports about the way
things are happening, I find that
there are certain distortions in priori-
ties as well. I do not want the wrong
priorities or the low priorities to get
the top place and thereby distort the
whole planning process. What is re-
quired, thérefore, iz a certain political
will. I am sure that the Prime Minis-~
ter will zgree with me when I say
this. What is wanting is not the
power for the Planning Commission or
lawg not being there, but what is
wanting is lack of political wil] at the
national level and at the State level
which means at our level and at gov-
ernmental level. That is a fact. Let
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us'admit that. Let us, therefore, come
out of that situation and do some-
thing, so that the twin objegtives of
eliminating poverty by gradual, steady
but gure processes and reducing unem-
ployment in a particular time-bound
programme—although there twin ob-
jectives are ambitious, they are ab-
solutely vital—are achieved as early
as possible. In this, 1 feel, what is
wanted is neither pessimism nor too
much of enthusiasm but, what I
would call, cautious optimism’—in for-
mulating and implementing the Plan.
What is required is a pragmatic ap-
proach and a realistic attitude. Do
what we can do. Don’t have too much
of enthusiasm. ILet us understand the
limitations of resources and of our
talents, although our talents are supe-
rior to those of many other countries
in the world. But some of our physi-
cal resources are limited, and we must
not be unmindful of them and Wwe
must plan sccordingly.

One major Plan failure as well as
national failure iz that, in the last
two and a half decades, poverty has
increased extensively and deeply. It

“ is a shame on us and I hope that we
can do something to get rid of this
feeling of shame and even of guilt.

About the Rolling Plan’, I do not
know why and how this rolling Plan

lowwhat Harold Laski " called, a-
certain levelling. process. If that leve
ling process is not there, then I am -
afraid we ‘will not be able to deliver

the goods, . .

Finally, planning in the democratic
context and for the democratic com-
munity is at once a challenge and a
check on our growth rate. But what
is required is not an irresolute Gov-
ernment, but a resolute government.
Because this government is fortunate
in having good harvests, strong ex-
change reserves and low inflation,
with these factors, I am sure they
can do a lot better. The Prime Minis-
ter said that the porformance of the
economy was not bad, but it could be
better; and I hope he will make it so
in the remaining years at his disposal,
at least at the country’s disposal.

With these words, I thank you,
Madam. B ' e
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& gfom, sfgardY, e af & <0
aqT s Aer s w1 g § 1
TaT go fYo ¥ wWrST WTTAN T Wk
qa T grag P §? oAy
g fr g frad & oie gaaY g ady
Tty § 1 weafa o e & fager
3w A g g, e wr adw
gz Fr wfaFd aaEw g
Y F o fafy sy o frt
o @ &\ aft e aeard dmfas
T ¥ A fauawl w7 T 9T FAMAT
oY ug geuaeT A A | urer JY wrean
FT wraTw qifearde o faury awmt
¥ I35 Y 8, 98 TEY ISAYT | TUHT FYCT
gy & f5 zordhy o fedfes oY
& 1 I AIorAT § FwT Qe ST aw
afeq® dF<T HY T w7 aare e
AT | FER 133 3 Siqwa dveET wv
ST fear way, Afew oy afons
o7 &, 3 o § ) iy Sdve <@
971 fF 2w & S@rew ¥ 4. 7 wfawy )Y
qfg Y, ag o 7 @ avd 1w oY
gaeqr FHT T & ) S o deur wgh
w1 o & AEE A X Qe Ak, 9w
F arx stwdy gfma mdar  § S
Tare, foq =7 wy IR waTerAT
wreqT T, e o ar @ &, S
gofiafer & sy ¥ ofrd & o«
frer 1 oY T T FAXF a0
¥, 5% go 7dl  faem, Faw v
g faar 1w AfEA——saw gy
Tt ¥ 53 q@ @ ILOMT
faefrer dereffer Qo § w6T wEN
71 qrw 7T oG g, gl awadis
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[sft Traw T warT awd] Y <g ot € 1 TR o sl &,
Aot § o6 wrw AT AR T * Y SUTE Ry WY AT g 8 e

219 arg @ w€ | T T@
¥ wy Ty ot Guaasi
oy A 7g 5 07 ¥ 12 vAF a%
et v T o A WY Ag We
TP ) T aforw ag §ar §
fir o ¥ o wew § 9t gf| A
& ot 1 @A # S dar wrafea
feqr wrvaT &, SEET FETA ar g #R
ANTAT F N § A EF X
HTAE TG FIAAE )

ag gy F ara § B oraar
R F WA F AT A WA % of
gD P FAAY A, 7F ATAAEY
TAY W | A& A 10—11 TRET
aigt & fawre & Ay <ar Sar AT,
XE TIC 43 TTHT & ATIT-A TWGT 7147
g afrr qad S mafwqae Ay,
T AL A AN AT qqrE AR
sraza WY fear &, Sifew oa® sta9e
ot i€ wranas  wfeade adl g R )
T qreT gaT WY F—rEt A g Ay
& fasrel qgst ¥, 75 Fa=rrd Y sy
gt & gy ot werfoir A
WA I AY, gW ATIA=HA FY A
ar @ &, e wfwfadedy F e wr @
g—Agwaht WY At Sy & AefRT
oY ot afY vy di——feT fro Two
480 ¥ WA WATT AW @, WIS
AT T & WY & a9 ufe-
feqta & afcads wmar ¢, gwy qger are
wra-ws wrE A i o frate fear §
W was & ATy ¥ g A
g v & 1 qgy A A A grly o,
feT WIS T ATHN A EW aga Y A
T ST TN & | T TFR ¥ TP
afcrd sy §, afea o) o) e W
wewt & o, wmeer w1 foen & fod
Wt T THTE §Y sqaeqrst F Al wvf
faiy stk Y g€ &, € Dol vl

WA § w7 7Y A W § 1 qefek &
T Al o ¥ frgewr ey
wfirard St ooy ¥ wrw i e §—
wreafasn g 3 fie vt it wilar
mifager &, gy ar vk gt ¥
@ w7 frawd  E—y et o
wEe Tl 8T Wi wdY &, whifady ok
&= % w1 & a1 T Y e 3
wafad forar s o< s wrftrer<r 3
% wgar g fr oaw wifwdne ke
# OF TN FT qrawA fwar owq o
fore oo gur weer Sq ¥y F 15
ST 7 & ff Iai ToraT w1 otz
forar & ar ag frut f——ernt fom vw
wra § frar s o oud gmaTC a%
& a9y Sywfa g ) e waF g
41T WG T GAIT T AT F wEEw
T v o wiat wr faamer smavw @
afs 3 3T T N I A Ty
sofa &% et A oad fawms
FTIATEY FY A | EEN O 9T -
T G AT | ST BY WY AEFF AT
e sram ww IR fod gw wo R
& oot win¥ & ovyi F oY vy = wier
a1 g

SHRI DHIRENDRANATH BASU
(Katwa): Madam, Chairman, planning
is most important for a developing
country like India. The plan perfor-
mance should be taken into considera-

tion in all aspects while formulating
the plans,

Now, Madam, Chairman, we are
talking of prohibition. I am certainly
in favour of prohibition. But unfortu-
nately, in thig plan budget, there is
no amount provided for pasying com-
pensation to those States which are
willing to enforce prahibition. So,
sufficient funds ghould be get apart if
tota] prohibition in India is to be
enfarced and a separate amount bus
to be providea in the budgét for this
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purpose. The development of rural
industries s also cottage and small
scale industries must be taken up
with top most priority. The Minister
incharge has also spoken several
times m these terms, but unfortunate-
ly, in the budget allocations fcr plan-
ning, adequate amount has not been
provided for this purpose,

In India, there are more than 300
districts and in many districts, indus-
tries centres have been set up to
supervise the development of indus-
tries, but without proper budgetary
provision, I do not know how far they
will be able to function effectively. I
would appeal to the Prime Minister
that necessary funds should be pro-
vided for this purpose.

Then, as I said, for introducing
prohibition in the country, some pro-
vision for compensation to Siateg for
the loss of excise duty ete. should
have been made, but this js not so.
This alse needs to be looked into.

The Minister for Education bras
spoken time and again on the floor of
the House for a massive adult educa-
tion drive, but if you go through the
budget allocations, you wil]l see that
sufficient amount has not been pro-
vided for that, We appeal to the
Minister for Education as alsg to the
Prime Minister to provide necessary
funds in the budget go that ihe adult
education cenires are properly acti-
vised and Hindi and other languages
are properly taught there,

I would like to add that we should
be practical and we must work ac-
cording to what we speak. We must
have our programmes in such p way
thet we are able to implemeny these
ap they should be. These shoujg not
be made to suffer for want of money.
‘We must see that once the program-
ey are chalked out by different
departments, every effort should be
made to implement them,

All of us are, no doubt, interested
in the industrial development of this

CHAIPRA 7, 1001 (SAKA)

of Planning 430

country on proper lines It ig very
mmportant we pay due attention 1o
the sick industries so that we are
able to revive them. What do we
find today? The sick industries are
becothing sicker due to the inefficient
management and due to the ever-in-
creasing liabjlities of these industries
in the form of interest ete. It will be
evident from this document that the
sick indusiries pay interest out of the
funds made available to them in the
form of loans by the Government.
They pay interest out of the loans
advanced to them. Revitalization of
such industries is a must, and for
that there must be a wel] thought-out
plan. We have high regards for our
Prime Minister, He is not only the
Prime Minister, but he is alsq the
national leader and a tower of strength
for India. He must personally look
into these matters and see thai ade-
quate fundg are provided for the
development of rural, cottage and
small industries,

Then, what about agricultural re-
search? No new research centres are
proposed to be opened. The research
centres which were opened a few
yearg back are only there. It goes
without eaying that research in the
agricultura] fleld is a must {or us.
These centres should, therefore, be
developed on proper lines, And that
is very much necessary, because rural
research centres are to be given more
priority. About 70 per cent of our
people are living below the poverty
line. Thus, correct statistics are
necessary to indicate in what districts
and in which of the States people,
and educated youths are unemploy-
ed—and how many of them. Such
correct statistice are not there.

The Indian Institute of Statistics is
not able to submit correct statistics
and mobilize human resources. Efforts
should be made by the Department
to see that 31l human resources are
mobilized. They must survey the
important resources of tha country.
Qur country hag a lot of rcsources
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but they have not been tapped in
wto. That Institute does not have an
accurate report. They musi survey
all, the resources of our country, so
that our counfry can develop and
flourish, and Government can provide
sufficient funds for the development
of these areas,

So much has been said that back-
ward areas will be given top priority.
But, unfortunately, in backward areas
particularly those 1n the eastern,
western and southern zones, this has
not been done. You should make a
proper survey about the number of
educated SCs and STs sitting idle and
not getting employment, in all the
areas. There is no accuracy in the
reports of the surveys made so far.

In my constituency, some survey
had started but, unfortunately, those
have been dropped. My constituency
of Katwa is a backward area, We
have Xatwa, Xalna, Monteshwar,
Purvasthala and Purulia which are
backward areas. There are a lot of
SCg ang STs there. In spite of re-
peated requests and demands, no
development hag been possible there.
So, programmes should be chalked
out in such a way that development
takes place in all the backward areas.
Rural sectors should be given top
priority.

Qur Ministers and the leaders of
our country are here, This is the
supreme body. We have been told
here time and again that the Sche-
duled Clasges and backward classes
will be given priority. But in fact
it is not being done. We must make
a combined effort to see that back-
ward classes do not remain backward
always. They should be at par with
other classes.

Castelsm must be removed, It
should not be there. There should be
proper statistics about it. Without
statistics, it ig not possible for the
Governent to go ahead.
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1 am very thankful to you, Madam,
for giving me an opportumty to
speak. Thank you very much.

it wivgow fag (i) : & sware
a1 g fir wrad g qery faa

#F oy groTTRY agrE AT SrEeT
g T fooeft ofw droredf 3§ ot qdF
g% Tawy wEwie fvar v & mw
AYSATST T Y o et & woay
frar®, Fawmer ) g & WiTiw &
TG I T T gh ? wgraw
FFTO Y aE e 1 A ¥ Fyw e
FFTE T, T &gy, T AT
gQ, 3w Y vy ayawqy fardy, W qww
w1 e} frar, fast ot engw & wfY
Y g7 &Y fagrs § oY warar I, urw
SAIT FT @ §EA g arw ¥
Fag #rauw § WAz s,
BISET & qTE § I WIS a% WASY
wni €7 eut ot ag € 40 w0
FHNN W AAIG WIS §, ATATH W7
g grw & fr ad o wrdi A gzay
T @i!““‘ﬁ‘ﬁ%mﬂ'
firar oY ST ovET ¥ qrfiraw gWTS-
uTT T AGA FATH W o F @
ag =t fegay oY SwareR ¥ v
#r oY gAfaa= I 7T JmTEA wA Y
5% fr ofrfy 3T H HaTimen
o wa gk 1 fad seares # €Y e ft
XY guy ¥ wrAe A WY W faere o
grafagi & T Y gud I ave WY
ag N A MY | T g AT W
Y 78 S T wraaTy T wrgd ¢ B
oY gard gfee wior weelt § 1 dfeer
gz xzaa & wiw @ ot FweEr
%t weher w1 oF HRfon fray wor
wifgq ot ow wasT ayr gyt arfig
wg ga ¥uaT aTgy fo vy w2t W U
LR o]
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oy Y ag® rard Srar o R
arficr ag cwrtan wre fast g4 wrfg
THE WY W ¥ ¥ FroAT T
wrfeT 1 Todw ¥ o e g
Eafion oo o T Qrast & g
¥ w5 W cwf wow faw AT A
g€ | STy ar wiehra Aqw & A< faewl
¥ ¥dw ¥ ceonfr awdT § 1 ag gutaw
wrata § wrw gurdy gfe sy ew
aferad aaTeETT 3 aT9 I § g9
TS ) 99 W AT
R AT FLX § g g wrAY ¥ O o
W aTEG | T TO g AT g fE A
¥ vy wTAPER 5A% oy o Awhowr
ger o gy centamr wiw fasit
w ¥ Ay ag #1w gR A HIAIW
forad  wroor srer greve wav § fe g
aga w1 g 7Y gy grentys gArdy
qeG ey WY g §, A peE )Y
FYorr &, @rg Frara AieeT & gEnEd
ufar & siai &Y groar & adfes
QU FYATE §, AGT IR FA G417
FCET R ? g7 ardr ANt &1 faear
woeadt wy fear T &1 AW dmre
T & Ay o v YT geam
Fr WY srar & wfafafagy w1 faar
W a9 qF gE SR E AL AT

g v wvor o & Fin fadl gfee amaer
HIX Y Y BTH AL wwar | wgy Twud
¥ ornegfer WY 7 qav v Yo
Y v €Y fom wga ozd wdE ¥
&« fwat w1 T a7y ar fo S wT
¥ o & TTw wgew wATAT J@w &7
fasre ) " & Wi w|E & Fwr
gy a% 9% wiEw Qg Ay
wtfgy | wrar  feewt wAT ¢ wrET W
W ATy arqer g @ T ®
gl wrgw " fawrd g 1 ST
#elini Y qw w1862 WagT Wy
afwrT @ feut 97 oo & W T
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t Tuate wr ) agt F gww STy
wY Friform &7 w19 wrew awli ot
g5 ? Ayt W T FTOQ™T T 0 F W
THAT AT, T T THYw W HWET Q7 )
W FEw wMmy  ogt ¥ Sfew oy
TIT  ZE 99E TWT AT | A®
BT W aie wmy &1 Ay #
g FTAT gdlY awiT R3S Ma<
frar & §ua 99T 97 34 7 97 a7y
F At ardw § YT Tu¥ oF Y suw fadr
MATHY graae ®y wEc fear s
¥ 1 AT A SETAGT A A AT qwy Y ?
wreraT X O P TeW A AT
FusT ATET fa®wr freaT ®7 4y Wi
TRITHT gTI/T Y 1 7€ AT AW
& ey & 1 Y faear w7 AT
graEe &t 7YX qrar g gard
FHT qITH FATAGTN | O Fearar
otae Frgmady 97 3T aT w7 wige
Frorgad § 1 |T AATH 9T SR
¥ nafower ay arvnar @Y gqw
Tyt ey ? Sfew aef 7 dowe gold
wE WY AT | YT 2T AR T
qgTe §, T e | geqfafaaw ¥7
aga FeATER  AGT P AFAT 1 g
svefagi wY meawTafe fagr St axar
g xfrg ~samTEE & wTT 3TRIE
R A gt 1 e 3w
Famaw fond oft &, womT amTaT g
form® garei W w1 AwarT e
gaar &, Afiw 3w 9T otw AW €%
TE EUT | AT H a@TE H W @A
#Y gg7ar §, €7 w0 gAT ST ver g
gw faft &ver e doray Afaw v
femt & wur wifar g€ & 1 gt ore o
T qT A€ Gasr &, a7 W §,
Fageamnfra aTrEn agr TTHd
wT a4y ¥, P giar ag ¥ o avar
are Ay ¥, W@ A g, P g R,
qTY ATATAT  vEY WIT STHT €61
STRAT ¢ H%Y AT FT LTS WICATAR Ry
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o § axf o, o 8 qefort
w Q'ﬁ':mw Wmv
AT ¥ AT ATIAT W T AWy
wTAS FT FTCATAT W WL wrH $417
o L X0 we W e, wEd
wfaw ursmg srE AwaT  ?

AT 7 SATHYC ¥ wrET ¥
ey gaT St wredY ¥, fawor wr
WTTQAT, ATGHG FT FTOATT ¥47 LY
gy fpar wrar © wAT ¥ oy ¥ A
22 EATC WA w1y v F, fes wrar
Faw 5 g M Y w g
FOMRT ¥ @Y g7 I FTET AT
I3 foar ot aver wr, ¥few =
farar wr o

A Ty dw it oW A
w6 1 afe qro o A1y wrefiw o
Fve e ot wdy &7 Nfw sl
®1 N7 77 frrare w7 A A IAE
w19 TATR-ZSTL 97 fod wresdy oY agrer
v i1 Ffew gar¥ agr reara @y
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3, ¥WIE 2WI AT 1 AERT 1w
TN wTA PRI AT AT WY qeew WY
T8 W 7 1 Tw, wifew, sERd
arzaraT § WA, e arfs aE sy
w137 i §a7 & ameaw § s ey
utr mfags suToaTr oY ST W@

1749 hrs.

[MR SpeAxeEr m the Chair.}

ANNOUNCEMENT RE: DEATH OF

SHRI H L PATWARY, M.P,

MR SPEAKER
sorry to inform the House that Mr

Patwary has passed away just a few
mnutes ago So, the
adjourned now We will make refer-

House

ence tomorrow

17.50 hre,

‘The Lok Sabha then adjourned till
Eleven Hours of the Clock on Thurs-
the March 20 19879/Chatra 8,

day
1901 (Saka)
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